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dure in this matter, but we would like to know
why there was this resignation, since the
matter involves this House.

Motion regarding

SHri AKBAR ALT KHAN (Andhra
Pradesh): That is quite right.

Dr. SUSHILA NAYAR: .Well, Sir, the
Professor felt that he could not give the time
needed to the Institute. He was not able to
attend the meetings and he submitted his
resignation and'it was accepted.

MR. CHAIRMAN: The question is:

"That in pursuance of clause (g) of
section 4 of the All-India Institute of
Medical Sciences Act, 1956 (25 of 1956),
this House do proceed to elect, in such
manner as the Chairman may direct, one
member from among the members of the
House to be a member of the All-India
Institute of Medical Sciences in the vacancy
caused by the resignation of Prof. A. R.
Wadia from the membership of the said
Institute."

The motion was adopted.

MR. CHAIRMAN: I have to inform the
Members that the following dates have been
fixed for receiving nominations and for
holding election, if necessary, to the All-India
Institute of Medical Sciences: —

1.  Number of Members
to be elected One

2. Last date and time for  21st September,
receiving nominations. 1964 (up to 3 P.M.)

. 3. Last date and time for 22nd September,

withdrawal of 1964 (upto 3 P.M.)
candidature.
4. Dateand time of 23rd September,

election 1964 (between 3

PM. and5prM.)
Room No. 63,
First Floor, Par-
liament  House,
New Delhi.

Proportional repre-
sentation by means
of the single trans-
ferable vote.

5. Place of election

6. Method of election .
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MOTION RE FOOD SITUATION

MR. CHAIRMAN: Now we go onto the
next item—discussion on the food situation.

THE MINISTER oF FOOD AND
AGRICULTURE (SHRI C. SUBRA-MANIUM):
Sir, I beg to move:

"That the food situation in the country be

taken into consideration."
1

I do not propose to make a long speech at
this stage, but at the same time I thought I
should place before the House the guide lines
which I propose to follow in tackling this very
difficult and complicated problem. As hon.
Members are aware, food is intrinsically
connected with agriculture and, therefore, we
cannot discuss food without reference to our
agricultural programme; and both these are
connected with and governed by the general
economic situation in the country. But still I
suppose we cannot cover the entire ground
and it would be useful to confine our
discussion to the aspect of food and
agriculture, because once we go into a
discussion of the general economy, we may
lose the trend of the discussion and it is
necessary to keep ourselves to a pattern when
discussing this very difficult problem.

Sir, I feel that it is necessary for us to
evolve an integrated policy with regard to
production, distribution and price. Unless we
have an integrated approach with regard to
these three factors, we may not be able to find
a proper solution, because one impinges on
the other. Without proper production
distribution becomes very difficult, and
without a proper price policy production also
becomes difficult and distribution also creates
difficulties. That is why it is necessary for us
to make this * integrated; approach.
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First of all, prk. is a common factor with
regard to distribution and production and I
wish to submit respectfully that ultimately
production in the agricultural sector depends
upon what price policy we propose to pursue.
If we think that in the interest of the consumer
we should depress agricultural prices, then
whatever other steps we may take, I am afraid
we will not have increased production which
is an absolute necessity not only for the
present, not only for the immediate future, but
for the interest of the country for times to
come. That is why first of all we have to take
a policy decision with regard to this price
factor. The Government has to declare
categorically that for the purpose of increasing
production it is necessary to provide to the
producer a remunerative and incentive price.
And once "this remunerative and incentive
price is provided for the producer, then the
various other steps necessary for the purpose
of providing material facilities or the technical
know-how to the producer for the purpose of
utilising these facilities—material and other
facilities—for the purpose of increasing
production, these constitute one set of action.
Another set of actions is this: Having fixed -
his producer price, how do we get at the
material produced? How do we distribute it to
the .consumers? This is another set of steps or
proposals which we have to consider. There-
fore, having fixed the producer price, even for
the purpose of distribution it is the policy of
the Government to fix what should be a
reasonable consumer price with reference to
the price which we have to pay to the
producer, taking into account the processing
charges, the transport charges, the handling
charges and various other incidentals involved
in it. Therefore, the producer price having
been fixed, we will have to fix the wholesale
price and also the price at the retailer's level.
And these should provide a reasonable margin
90 that We may be able to administer these
prices properly. It is for the purpose of
fixing these
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prices at these various levels for the
producers, the wholesalers and the retailers,
that we have appointed a committee
consisting of officials and economists fop
recommending the price pattern to be adopted
in the coming season, in the coming kharif
and ratri seasons. But this will be in the nature
of an ad hoc exercise.

SHRI KHANDUBHALI K. DESAI
(Gujarat): Coming season means next year?

SHRI C. SUBRAMANIAM: No, this season.
Then the Government are appointing an
Agricultural Price Commission. As a matter of
fact, this committee, I referred to just now,
will also go into the question of the terms of
reference with regard to the constitution of the
Agricultural Price Commission and on that
basis the Agricultural Price Commission is to
be constituted for the purpose of making a
scientific and technical exercise for fixing the
producer's price, the wholesalers price and the
retailer's price. We expect this Agricultural
Prk, Commission to get into position before
the end of this year, that is to say, before the
Ist of January, and it is our expectation that
firm recommendations will be available for
the Government to take decisions for the 1965
season and onwards. This is one aspect but
having fixed the price, how do we administer
this? Also, in fixing the price we will have to
consider another aspect, whether this prke will
have to be fixed purely on a regional basis or
we should have a national pattern of price. Sir,
after having had the experience of working
various zones, regions, etc., we have come to
the inevitable conclusion that we have to
make a national approach even with regard to
the fixation of th, prices. This does not mean
that the price would be uniform everywhere. It
will have to take into account surplus areas
and the fact that from those surplus areas
agricultural produce will have to move to the
deficit areas. Therefore, taking that into
account, the price for the various
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(Shri C. Subramaniam.) areas will have to
be fixed and it is j not merely that it is the
surplus which will have to be taken into con-
sideration, movement, etc., but we have to take
into account the seasonal factor also. Soon
after  harvest, immediate  agricultural
production is available and an immediate sale
soon after the harvest would not involve
storage charges, wastages arising out of
storage and various other factors. Therefore,
the seasonal factor will also have to be kept in
i mind. That is why price fixation will take into
account space, time and quality. It is on that
basis that the price will have to be fixed.

SHRI AKBAR ALI KHAN (Andhra Pi-
adesh); And the economic condition of the
region concerned.

SHRI C. D. PANDE (Uttar Pradesh): That
is a big question.

SHRI C. SUBRAMANIAM: The hon.
Members may make points during the
discussion. I am only giving the broad points
so thai if hon. Members would make comments
on these, I shall try my best to reply to the
various points raised during the debate. So, I
am not going into the details; I am only giving
a broad picture of how we are considering to
approach this problem. Then, Sir, having fixed
this price, how to administer it is the most
difficult problem because it will have to be
found while w, may have the technical capacity
in our country to approach this problem and
draw proper conclusions and making firm
recommendations regarding price pattern what
is important is how to administer ' this. Should
we leave it to the private trade completely and
say that the private trade should function
within the disciplines of the price pattern? Sir,
our experience of the private sector and
particularly our experience during this difficult
period is that we will be expecting the
impossible if we think that the private trade left
alone would function within this discipline.
That is j why the question, what shall we do

J
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for the purpose of administering this price
pattern successfully? What have we got to do
for it? It is in this context that w, have taken the
decision to have a Foodgrains Corporation and
the functions of this Foodgrains Corporation
first of all would be to see that the producer
gets a remunerative and incentive price which
has been fixed so that now it would be the
responsibility of this Corporation to have an
organisation spread out in the area of its
operation so that any farmer, any producer who
wants to sell at the price fixed by the
Government will have a ready organisation to
purchase if the private trade does not treat him
properly, does not treat him in a just manner
and if this price is not available to him from
any purchaser in the private trade. That is one
aspect. Therefore, this organisation, so far as
the producer is concerned, to the extent
necessary, will give price support; it will
guarantee that any producer will get this price
which has been fixed as the remunerative and
incentive price. In addition to that, since this
price pattern will have to function in the
various parts of the country, the private trade
may not be interested in the movement of
foodgrains to certain areas because of certain
difficulties involved in the movement, or the
price pattern may not be attractive to move this
supply to certain areas. Therefore, it should be
the responsibility of this Corporation to see that
it has sufficient stocks to move to these critical
areas to meet any scarcity situation. Therefore,
it should be in a position to get hold of stocks
not only by purchase from the producers but
also to requisition stocks from any source for
the purpose of moving to these critical areas.
Therefore, it is the intention of Government to
give powers of requisition to this Corporation,
to requisition stock from the wholesalers at the
already declared prices. After all, in the price
pattern, the wholesalers' prices are already
fixed and already notified, and therefore,
nobody can have a griev-
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ance if the stocks are taken from them at the
already notified prices. This is another area in
which the Corporation will have to function.
In addition to the requisitioning powers for
the purpose of effectively administering this
price policy. Government is of the opinion
that, if necessary, monopoly for rail move-
ment should be given to this Corporation.
Then alone it would get that strategic control
over the movement of foodgrains and it will
be able to influence the movement of
foodgrains and also see that the price policy is
properly maintained.

SHrRI A. D. MAN! (Madhya Pradesh):
Would the Minister give some details about
what exactly he means by monopoly of
movement?

SHRI C. SUBRAMANIAM: I am not going
into details now.

This is another aspect of the Corporation's
activities, functions and powers. Then, Sir,
ultimately we have got to see how the retail
rxade should function, whether we should
have agencies of the Corporation for the
purpose of retail trade or whether we should
license the retail trade. These are matters of
detail about which hon. Members would have
some views to express and I hope to be
benefited by the expression of these views by
the hon. Members. Therefore, this is how we
propose to deal with the question of
producers' price and the consumer getting it at
a reasonable price. This will remove from this
essential area the element of speculation
which plays a great part today and in scarcity
seasons and in scarcity areas private trade
takes full advantage of

it-SHRI NIREN KHOSH (West
Sir .

Bengal):

Shri C. SUBRAMANIAM: The hon.
Member may listen.

SHRIC. D. PANDE: Afterwards. 670
RS,—4.
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SHRI C. SUBRAMANIAM: This way the
speculators will have no field for operation,
taking advantage of scarcity either in respect
of seasons or in respect of places. This would
be

SHRINIREN GHOSH The wholesalers

Surr C. SUBRAMANIAM: The hon.
Member should have some patience. After all,
I said earlier that I was only mentioning the
points now. If he has got anything to say, h,
may mention it in his speech and I will try to
deal with it in my reply. I do not propose to
answer questions at this stage.

This being so, the importance of thig
Corporation will be easily realised and it is
the intention of the Government to make this
a modern business organisation taking
advantage of all modern developments in
business, for the purpose of planning
movement, for the purpose of storage and for
th, purpose of various other matters involved
in the discharge of its functions. This will
take advantage of technical and scientific
developments which have already taken
place, having regard to computers and other
things, to make things more accurate and
orderly.

[THE DEPUTY CHAIRMAN in the Chair]

This is one aspect. Then there is the other
aspect which I have already mentioned, the
question of improvement in production withia
the country. Ultimately, everything depends
upon that; our economic development
depends upon that; the solution of the food
problem depends upon that. That is why
Government attach great importance to this
price problem to the producer. It ig not by
following the traditional ways of agriculture
that we would be able to make a break-
through in agriculture and hav, increased
production. If we look across the world and
find out where agricultural development has
increased in magnitude to meet the situation
then we find that it is only
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[Shri C. Subramaniam.]

J

where a revolution has taken place | in th

techniques and technology  of agriculture tha

increased production has taken place.
Therefore if we want that we should havi

per acre increased production leading to tota

increase in production to meet the situatio

in the country, then it is absolutely
necessary to see that our farmers are
enabled to take  to modern agriculture
based on modern science and technology.
This would mean breaking away from the
past and therefore if We want our fanners to
become  modern agriculturists treating
agriculture not as a way of life but as an
industry, then  they should be given not only
the power to invest in agriculture but also
should be provided with the incentives to
invest. ~ While there are risks in industry,
there are greater  risks in agriculture
because of natural causes. Therefore he
should be in a position to take decisions for
the purpose of investments of an increased
order. That is why when we expect the
agriculturists to take to modern agriculture
based on larger investments we should give
a price which would take into account the risks
involved in these greater investments and
also the returns which will have to be ensured to
the  agriculturists for the purpose of taking to
modern agriculture. It is from that point of
view that we have to consider this question of
remunerative and incentive price. I
know  particularly certain individuals and
parties who are interested only in the consumer.
Certain sections of the community— and that
too minority sections of the community—
always think in terms of depressing the
agricultural prices for the benefit of the
consumer, particularly the wurban consumer.
The result  of  depressing agricultural
prices will be that w, will continue to be in
this backward condition as far as
agriculture is  concerned. Therefore if we
want to get away from this depressed
state  of agriculture the first requisite is this re-
munerative and  incentive price. This
forms the very basis of agricul-

tural development in our country. And it is
not merely this financial incentive or remunerative
prke which will produce all the results.  This
is only the means in adopting  the various
techniques and methods which are necessary for
increasing production. It is not merely the
price; the price is only a means but without that
means  other things cannot be achieved.
Along  with this means we will have to
provide the essential requirements <tfor increased
.(production, for modern agriculture; that is, in
terms of treatment of  the soil, quality
seeds—even with reference to quality seeds
there are varieties; various new strains
yield  for the same input higher levels of
production and that will have to be taken care
of—fertiliser, irrigation, improved implements,
etc. All  these are involved. Initially if
the  agriculturist does not have the capacity to
invest in these things then credit should be
made available to him for the purpose Of
procuring these various material resources for the
purpose of increased production. Therefore we
will have to evolve a programme for the purpose
of seeing— after having provided the remunera-
tive and incentive prices—that the various
material inputs and the necessary technical
know-how are made available to the
agriculturists. It is in this aspect—apart from the
material inputs which will have to be made
available—that the  existing agencies become
important. Whether the existing agencies
provided by Community Development is ade-
quate enough is a matter for consideration.
This is an  inescapable conclusion at.present
that this machinery is not adequate and therefore
this machinery should be reorganised, reoriented
and re-educated for the purpose of meeting
this task of carrying new knowledge' to the
farmer— the producer. This is very important.
In this area also the = Government propose id
take action but all this depends, as I have already
said, on the new knowledge of science and
technology Therefore scientists and
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technicians will have to come to the
forefront and they will have to get more
and more involved if we have to make any
worth while progress in agriculture. And it
is not merely in the technical field; .ven in
the administrative field, in the various
decisions w, have got to take, my view is
that the scientists and technicians should
have greater influence in formulating our
policies. W, are therefore considering how
best to reorganise scientific research work
which is going on in the country, how best
to reorganise the technical service which is
already available in The country and how
best to draw new talents into this field of
science and agricultural technology. What
are the means to be adopted foi that
purpose, all that is under consideration of
the Government.

Notion, regarding [16 SEP.

With regard to this agricultural
development I am hoping to prepare a
comprehensive White Paper and place it
before Parliament and have a detailed
discussion so that the Government may
have the advantage of the views which
may be expressed by members of both the
Houses.

Madam, this in short is the picture I
want to place before this House for the
purpose of discussion. Of course on this
you can have hours of discussion or days
of discussion but I do not think hon.
Members will expect me to dilate on the
various other aspects. The only appeal that
I would like to make to the House is not to
make a political approach as far as the food
problem is concerned because in trying to
find solutions gome of us not only want a
solution but we want a solution according
to our thinking and therefore any solution
which is not in line with our line of
thinking we' always think is wrong. Food
problem in my view is a purely technical
problen: and therefore it should be
objectively viewed, and from that point of
view decisions will have to be taken. We
can get easily excited over the food
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I situation because I do agree it is a uiffi-!
cult situation and we are passing through
very difficult days but merely getting
excited does not give a solution to the
problem. So I hope and trust that the
discussion in the House will give me this
benefit that I will be able to get more light
on the situation and enable me to take
correct decisions and formulate correct
policies with regard to the immediate
future and th, long-term policies.

Madam, I move the Resolution.

The question was proposed.

Suri KHANDUBHA! K.  DESAL.I
would like to know for the purpose of
our discussion what he means by 'our
thinking'. It would help if he can clarify
it a little.

SHrRI C. SUBRAMANIAM: Govern-
ment's thinking.

Surt  BHUPESH GUPTA; (West
Bengal): In the course of his speech he
has not said anything concrete about the
idea of State trading. May I know from
the Government whether any plan has
been drawn up with regard to firstly the
amount of marketable surplus that the
Government is going to purchase in the
next few months when the crop comes in
and secondly with regard to the
machinery that they are going to set up
with a view to

SHrRI C. SUBRAMANIAM: 1 shall
give the answer when I make my reply.

THe DEPUTY CHAIRMAN:
are 32 amendments.

There

Surt BHUPESH GUPTA: Madam. I
move:

1. "That at the end of the Motion,
the following be added, namely:

the
with

'and having considered
same, this House notes
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regret the failure of Government to curb
hoarding and profiteering in foodgrains

and thus prevent man-made food
scarcities  throughout the country
resulting in an unprecedented mass
misery"."

2. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House notes with particular dismay the
failure of Government to take effective
steps to hold the price line and to check
the sky-rocketing rises in prices of
foodgrains and almost all other essential

(K1)

commodities'.

3. "That at the end of the Motion,
the following be added namely:

'and having considered the same, this
House is of opinion that Government
have, by their acts of commission and
omission, enabled the hoarders and
speculators to corner foodgrains and
other essential commodities and create

(N1}

scarcities and dictate speculative prices'.

4. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that failure of
Government to introduce State trading in
food-grains has beyond measure helped
the speculators and hoarders, first, to
deny reasonable price to the peasants for
their produce, and then boost its prices

' n

for the consumer'.

5. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that reckless and
lavish advances by private banks for
speculation  and  profiteering  in
foodgrains and

Food Situation 1650

other agricultural produce are greatly
responsible for the. present critical

situation'.

6. "That at the end of the Motion,
the following b, added, namely:

'and having considered the same, this
House is of opinio* that the regulatory
measures o€ the Reserve Bank in regard
to aak advances do not at all meat the
urgent needs of the situation aor do they
put any real curb o* hoarding and

(1]

speculation'.

7. "That at the end of the Motion,
the following b, added, namely:

'and having considered the same, this
House is of opinion that the failure of
Governmemt to take due note of the slow
arrivals of foodgrains in th« markets in
the early months of the year and take
effective steps to ensure normal flow
especially through fair pric. shops has in
no small measure emboldened the
profiteers to divert stocks of foodgrains
into secret channels for earning
exorbitant profit* during the lean months

"

by creating shortages'.

8. "That at th, end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that hoarding and
profiteering in foodgrains is inseparably
connected with the still continuing
concentration of ownership of lands in
the hands of a small number of landlords
and then-collusion with wholesalers and
profiteers, all of whom are backed by the

"

private banks'.

9. "That at the end of the Motion,
the following b, added, namely:

'and having considered the same, this
House is of opinion that so long as the
concentration of land remains there
will al-



ways be the  danger of  black-
marketing and hoarding'."

JO. "That at the end of the Motion, the
following be added, namely:

'and having considered the same, this
House is of opinion that it is essential to
breaK the concentration of land and
make the tillers the owners thereof in
addition to distributing sin-plus lands to
agricultural labourers and poor

"

peasants'.

11. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that once the land
ceilings are effectively enforced and the
circumvention of ceiling laws is negated
and rendered impossible, large areas of
surplus land would be available to
Government for distribution among the

land-hungry peasants'.

12. "That at the end of the Motion,
the following be added, namely:

'and having .considered the same, this
House is of opinion that the failure of
Government to impose and effectively
enforce even the existing ceiling laws is
largely responsible for the present semi-
stagnancy in agriculture and the short-
fall even in the modest agricultural
targets under the Plan'."

13. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that the failure of
Government to provide adequate
material incentive to the peasants by giv-
ing them land and conferring ownerships
on the tenants as well as to harness the
vast idle man-power in our rural
economy constitutes a major obstacle to

"

self-sufficiency in foodgrair.s'.
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14. "That at the end of th, Motion,
the following be added, namely:

'and having considered the same, this
House takes serious note of the fact that
instead of vigorously pursuing the objec-
tive of self-sufficiency, which is
doubtless attainable, Government has
reconciled itself to almost a kind of
permanent reliance on food imports
under PL 480"."

15. "That ,t the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that chronic
dependence on food imports is proving
harmful to the country's economy as a
whole and even to our agriculture'."

16. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House disapproves of the emphasis
which is put on food imports under PL
480 by Government as a solution ‘o the

(N1

food problem'.

17. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that given the correct
orientation in policies and
implementation thereof, such as effective
ceilings, distribution of surplus and
waste land to agricultural labourers, the
present overall deficit in food can be
overcome easily and th, present heavy
reliance on food imports done away
with'."

18. "That at the end of the Motion,
the following be added, namely:

'and having .considered the same, this
House notes with regret the failure of
Government to start a number of State
farms
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°n the pattern of the Suratgarh ( farm'."

19. "That at the end of the Motion, the
following be added, namely:

'and having considered the same, this
House is of opinion that the failure of
Government to provide adequate and
timely credits to the peasants through the
State Bank and properly run co-
operatives not only condemns the
peasantry lo crushing indebtedness but
stands in the way of stepping up

(K1)

agricultural production'.

20. "That at the end of the Motion, the
following b, added, namely:

'and having considered the same, this
House is of opinion that Government
have not ensured that peasants are in a
position to fully utilise the additional
irrigation facilities under the Plans, by
giving Them financial and other

(1)

assistance'.

21. "That at the end of the Motion, !
the following be added, namely:

'and having considered the same, this
House is of opinion that the Community
Development  Programmes,  despite
heavy investments, have not played any
mentionable part at all in increasing
agricultural production, their role being
mainly confined to extension of certain

"

amenities in the rural areas'.

22. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House notes with regret the failure of
Government to remove the growing
disparity between the prices of the
produce which the peasant brings 10 the
market and the prices of the
manufactured commodities which he
buys'."

23. "That at the end of the Motion, the
following be added, namely:
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and having considered the same, this
House notes with regret the failure of
Government to announce a reasonable
price for the peasant for foodgrains well in
advance of harvesting instead of merely

(R1]

fixing the maximum price'.

24. "That at th, end of the Motion,
the following be added, namely:

'‘and having considered the same, this
House notes with regret the failure of
Government to carry out a nation-wide de-
hoarding drive in the recent monthy instead
of relying on the good sense of the anti-
social hoarder by offering so-called grace

"

of two weeks to declare his stocks'.

25. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House notes with regret the failure of
Government to take effective and timely
action against the privately owned rice
mills, many of whom have indulged in
profiteering and blackmarketing, not to

an

speak of taking them over'.

26. "That at the end of the Motion,
the following be added, namely:

'and having considered the same, this
House is of opinion that the Zonal system
needs to be reviewed'."

27. "That at the end of the Motion,
the following be added, namely:

'‘and having considered the same, this
House is of opinion that the impermissible
use of the D.I.R. and other repressive mea-
sures against people's movements for food
and against high prices aggravates the
situation and stands in the way of enlisting

people's co-operation'.
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28. "That at the end of the Motion,
the following be added, namely:—

'and having considered the same, this
House is of opinion that Government
should immediately reorientate its
policies and take effective steps in
order tola) reduce prices of all essen-
tial commodities;

<b) fix remunerative prices for the
peasants for their produce and
reasonable prices for consumers;

(c) confiscate the stocks of the big
hoarders of foodgrains and other
essential commodities and ; distribute
such stocks through fair price shops,
rations shops, | cheap foodgrain shops
and other distributive agencies under
public control;

(d) open cheap grain “hops.
particularly in the distressed areas in
adequate numbere;

(e) carry out a vigorous de-
hoarding drive to unearth concealed
stocks and set up a network of
intelligence machinery at all levels
for keeping track of movement of
foodgrains and other essential
commodities and for detecting
hoarding and speculation;

(f) take over the wholesale
trade in foodgrains under a fool
proof and elaborate scheme of
State trading;

(g) abolish forward trading and
stock exchange operations;

(h) ensure minimum wages to
agricultural labourers:

(i) ban all evictions, drastically
restrict resumption of land-ownership
by landlords, review with a view to
annulling all mala fide 'Voluntary
transfer' of lands by the tillers to
landlords, and stop other forms of
fraudulent practices to frustrate land
legislation;
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(j) bring under plough cultivable waste-
land to the maximum possible extent by
making, in particular, such lands
available to 'he agricultural labourers;

(k) effectively enforce and implement
land ceilings keeping in view the
supreme objective of breaking the
prevalent concentration of ownership in
land and of finding surplus land for distt-
ioM-tion, among the agricultural
labourers and poor peasants;

(1) confer the right of ownership on
the cultivating peasants and prevent
fraud on the laws relating to the
abolition of intermediaries:

(m) implement the recommendations
for adequate provision of both long-term
and short-term credits, especially the
latter, through State Banks and Co-ope-
ratives at least to the extent of 75 per
cent of the annual supply of rural credits;

(n) provide financial assistance and
technical advice so that the poorer
sections of the peasants can, in full
measure, avail of and utilise irrigation
facilities;

(0) reduce rents at least in areas
where they are particularly
high;

(p) give utmost attention to the
question of minimum material incentive
for the toiling peasants by providing
them with land, security of tenure,
ownerships etc., in order to create labour
enthusiasm and thus step up both per
acre yield and over-all production;

(q) provide food subsidies where the
situation so demands;

(r) set up a; many State farms as
possible ort the lines of the Suratgarh
farm;

(s) set a firm time-limit for attaining
self-sufficiency in fooA and ending the
present relianc* on food imports under
PL 48* «t
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the earliest, as well as introduce and
implement all necessary measures to
achieve this objective;

(t) work out and introduce measures to
attract and enlist people's co-operation in
taking the problem of food and other
essential commodities on the basis of

"

reorientated and correct policies'.

29. "That at the end of the Motion, the
following be added, namely:—

'and having considered the same, this
House is of opmon that Government
should take the following immediate
steps for ensuring effective State trading
in foodgrains, proper distribution, and for
fair prices for peasant-producers and
consumers:—

(1) close down with immediate effect
all the forward markets, forward trading
and speculative price quotations in the
ready market in all foodgrains, oilseeds
and oils;

(i1) prohibit all papers from quoting
these rateg in their papers and take strong
action against kerb trading;

(iii) establish a Foodgrains Corporation
within fifteen days;

(iv) draft services of those trade agents
who do the actual buying for the
wholesalers and give them due
remuneration as temporary Government
employees with prospects to be absorbed
in the Government Foodgrains Cor-
poration, which will require the services
of thousands of such purchasing cadres;

(v) fix immediately fair prices to the
peasant-producer and announce them for
this very season; payment of money to
the peasant-sellers to be as quick as that
of the wholesalers;
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(vi) 'the Government Food-grains
Corporation should have its centres near
the trading mcmdis but outside their
influence and surroundings;

(vii) the octroi duties which are
charged on the peasant-produce coming
to the mandis to be suspended with
immediate effect and the affected towns
reimbursed their loss of income from
Government subsidy; this should apply
only to those who sell t, the purchase
centres of the Government Foodgrains
Corporation;

(viii) requisition the existing godowns
of the wholesalers for stocking
Government grain;

(ix) from now onwards ail bank
advances to foodgrains trade to be
completely banned; for this season and
the next, "clean" advances made by
banks should be banned;

(x) establish fair price shops in towns
and villages on the basis of one shop for
500 families, for supplying foodgrains
and other essential articles to the people;
retail traders being utilised for the
running of these shops by guaranteeing
them reasonable, profits;

(xi) the Central and State Governments
should undertake the supply of
foodgrains and other essential
commodities to their employees at
subsidised rates through shop, run by the
respective Government departments; in
the same way, Government must compel
private employers to run subsidised
shops and supply food-grains and other
essential commodities to their employees
as was agreed to at the Tripartite
Conference;

(xii) People's Food Committees
representing progressive parties and mass
organisations to be established for the
people to come together for the
implementation of the above-mentioned

"

measures.
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SHri M. S. GURUPADA SWAMY
(Mysore). Madam, I move:

36. "That at the end of the Motion the
following be added, namely: —

'and having considered the same, this
House approves of he policy of the
Government of India and the steps taken
by it in dealing with the food situation'."

SHRI V. M. CHORDIA: (Madhya

31. "That at the end of the Motion, the
following be added, namely:—

'and having considered the same, thi
House is of opinion that with a view to
finding a permanent solution of the food
problem, the following steps should be
taken:—

(1) the prices of foodgrains should
be fixed keeping in view the cost of food
production by the farmer on marginal
land and ihe market rates of other
produce for attracting farmers towards
food production;

(2) the rates of electricity used for
irrigation purposes should not exceed 6
paise per unit;

(3) the farmer should be relieved of
the burden of unproductive loan;

(4) restrictions should be placed on
the imposition by the Asri-cultural
Department on farmers of tasks which are
not backed by experience.

(5) (i) cow-dung should be
preserved  for  being used as
manure and steps taken to pre
vent cow-dung, being burnt for
fuel;

(i1) the farmers should be given aid
for installing cow-dung gas plants;

(in) They should be supplied
‘electricity for domestic use at

cheap rates, where there is electricity;

(6) arrangements should be made for
the purchase and sale of foodgrains by
Government at prescribed rates;

(7) foodgrains should not be used
for manufacturing starch;

(8) special stress should be laid on
researches that are conducted on food
products;

(9) special efforts should be made
for saving the agricultural produce from
various diseases;

(10) priority should be given to
small irrigation schemes;

(11) fertilisers should be supplied in
sufficient quantity;

(12) Government should not waste
their time and money on co-operative
farming but instead should give all
encouragement to farmers'."

SHRI A. B. VAJPAYEE (Uttar
Pradesh): Madam, I move:

32. "That at the end of the Motion, the
following be added, namely: —

'and having considered the same, this
House records its utter-disappointment
over Government's failure to foresee the
food crisis that has now overtaken the
country and then to meet it by adopting
effective measures to hold the price line
and to make available essential
commodities at reasonable rates'."

[The amendment also stood in the name of
Shri V. M, Chordia, Shri G K. Kapoor and
Shri D. Thengari.]

The question was proposed.

SHri DAHYABHAI V. PATEL, (Gujarat):
Madam, I have listened very patiently to the
speech of the Food Minister and not only his
appeal here but the appeal he made a * few
days ago when he called some of us
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to meet him, we have in mind. He can rest
assured that ours is not an agitational
approach in any sense but we would like to
understand more clearly what his policy is and
what he proposes to do.

SHRI C. SUBRAMANIAM: I would also
like to knd-w what the hon. Member would
like me to do-

SHRI DAHYABHAI V. PATEL: 1 shall
explain it certainly.

Now, the question of food is allied
to the question of prices. The ques

tion of agriculture comes first because
itis; 1 that produces mainly

our food, the food that more people in thi
country have been used to, and then it brings m
to the question of prices. How we have b.cc
dealing with this question I would like Lo dea
with first. [ always remember that the late Prim
Minister said that if we failed on the food front.
all our plans would be of no avail. Unfortunatel
in spite of what we have been trying to warn th
Government, our warning has not been heede
to. 1 do not know whether in the altere
situation some attention is going to be paid to it
Time and again it has been stressed an
recommended by the planners too that only on

sound agricultuial basis can a stable economi
structure of the country be built. If good in
tentions and expenditure of colossal sums alon
were any criterion to judge the success o
agricultural planning, ,we should have achieve
spectacular success in this field long ago
During the first two Plans we have spent abou
Rs. 2,000 crore.5 on schemes of agricultura
development. Yet the production of foodgrains
the pivot round which the country's entire pric
structure revolves, has not been able to mak
any appreciable headway. In the case of othe
agricultural crops too the progress has not bee
significant. "Food and clothing are the basi
necessities of life and in our country where th
people have sub-marginal living standards thei
weightage in the average family budget i
much greater 1
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than in prosperous communities. Almost sixty
per cent of the family budget of an average
family in India is spent oh food and eight per
cent on clothing. Any shortfall in the avail-
ability of foodgrains, therefore, creates far-
reaching repercussions on Ihe price levels.

The Third Plan postulates  an increase in
agricultural production of 30 per cent during
the Plan period, that is, 6 per cent, per annum,
and of 70 per cent., that is 14 per cent,
pc.' annum, in industry. Actually in 1961-62.
the first year of the Plan, agricultural
production increased by only 1.2 per cent. ove,
1960-61; in 1962-63 it declined by 3.3 per
cent. over the previous year. During the
last twelve years agricultural output has been
rising at an average annual rate  of 3.5 per
cent. only. Why? Has Government
considered these aspects? There are countries
that have been continuously stepping up
their production by a much higher percentage
than 3 per cent. Is our Government inclined
to take lessons and learn from them? As
a result of the low output the prices of
foodgrains have shown a significant rise.
As compared to a year ago, by the middle of
July wheat prices have recorded ° rise of 28 per
cent.; jowar and bazra of as much as 56 5 per
cent, and 34 per cent, respectively; pulses 34-5
per cent, and gram 46 per cent. The pressure
on pricr levels has been further aggravated
by the slow rate of increase in industrial
production, particularly of consumer goods
the demand for which has been increasing with
the rising income in the hands of the people
as a result of the large expenditure on
developmental plans. The overall index of
industrial production rose by 6.6 per cent. in
1961-62 and by 8 per cent in 1962-63. In
1963-64 the increase was 9.4 per cent,
against the average 14 per cent, per annum
rise targetted under the Plan. But even within
thig limited increase in industrial production
some imblances have arisen.  During the
first two years of the Third Plan, the producer
and basic industries have recorded a
significantly larger growth



1663 Motion regarding

as compared to the general index of
industrial  production. The consumer
industries, however, showed a lower rate of
rise. The production of cotton textiles
increased by 6.5 per cent, and paper by 9'9
per cent. The result is that there is a marked
scarcity of consumer goods. For instance,
in case of cotton textiles, the per capita
availability of mill cloth for domestic
consumption declined to a mere 9.6 yards
in 1963, as against over 11.0 yards in 1957.
I am not taking into account Khadi which
is something different and on a different
basis. But I am sorry to say that even
Khadi prices have been going higher and
higher. Khadi production which was
oriented to the needs of this country, to the
village economy has now become geared
mor, and more to the motor ear economy,
and persons in charge of Khadi production'
who should really be people unconnected
with politics have started indulging more
and more in politics like the present
Chairman of the Khadi Board. When is he
going to devote his time to Khadi, to
production of Khadi to making Khadi
cheapei in this country? It is good that a
token export has been made even though it
be not a large sum. Does that help Khadj
production?

SHRI GOPIKRISHNA  VIJAIVAR-
GIYA (Madhya Pradesh): He is also a
constructive worker.

Suri DAHYABHAI V. PATEL:
Perhaps I know him a little longer than
you.

SHRI GOPIKRISHNA  VIJAIVAR-
GIYA; I also know him.

SHRI DAHYABHAI V. PATEL: Under
the Second and the Third Plans,
particularly in the case of the Third Plan, a
great emphasis has been laid on the
development of the producer and bask
industries with a lower priority accorded to
the consumer goods. I am sorry the
emphasis was not on agricultural output.
That Is where I think we have missed. The
situttion has be*» further aggravated

[ 16 SEP. 1984 ]

Fvod Situation 1664

by the rising public expenditure espe-
cially of a non-productive nature of the
Union and State Governments. We are
told that a higher expenditure on defence
is necessitated by the Chinese
aggression, which has increased from
Rs. 312.49 crores in 1961-62 to Rs. 854
crore; in 1964-65, and that it has
somehow to be met as long as the threat
to the integrity of our frontiers continues
to exist, even though it results in creating
a certain amount of pressure on prices.
Madam, in the Budget speeches that I
made in the last two years I quoted
figures of U»r Public Accounts
Committee whicn pointed out that the
increase in  taxation was really
unnecessary. The un-der-estimates of
income and ‘'he overestimates of
expenditure that Government planned
but was never able to use showed that
the increased taxation was hardly
justified. If the figures of the Public
Accounts Committee reports are scanned
and produced before the House, even for
the last three years the position is the
same. Therefore, I am justified in saying
that the increased taxation is not justified
and it unnecessarily leads to rising
prices.

THE DEPUTY CHAIRMAN; You
may continue later. The House stands
adjourned till 2.30 p.M.

The House then
adjourned for lunch at one of
the clock.

The House reassembled after lunch at
half-past two of the clock, the Vice-i
Chairman (Shri Akbar Ali Khan) in
the Chair.

Suri  DAHYABHAI V. PATEL: Mr.
Vice-Chairman. [ was  pointing out,
when we adjourned, that non-Plan
expenditure has been taking up a very
large part of the amount that Government
spends and, therefore, it has an
inflationary tendency. 'It' causes
prices to rise and naturally that ! is
reflected in the prices of foodgrains | also.
Between 1962 and 19«4 non-! Pl»n
expenditure on revenue »ccoun+
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[Shri Dahyabhai V., Patel.] increased by Rs.
950 crores of which about Rs. 550 crores is
accounted for by defence expenditure.
During the same period the Plan expenditure
on both revenue and capital account increased
by Rs. 900 crores. In 1963-64 alone

Motion regarding

budgetary  spending for both non-
development and  development purposes
increased by about Rs. 800 crores.  The

inevitable result of all this large expenditure is
the increasing volume of money supply in
the hands of the people, not necessarily
agriculturists. There is so  much money
in circulation and, therefore, prices tend to
go high. In April 1961 the amount of money
supply with the public was Rs. 2,878-87 crores,
which increased to Rs. 3,833 crores in ~ May,
1964.  Between the end of March 1963 and
the end of June 1964 money supply with the
public increased by about Rs. 480 crores or
by about 14 per cent. Thus, while the volume
of money supply in the hands of the public,
as a result of large expenditure oh Plan and
non-Plan outlay and defence is rapidly
growing, there is no corresponding increase in
the production of foodgrahis and other essential
consumer goods. Thus, the picture that
emerges is one of a rising tempo of demand
created by the new additional income arising
from the huge public expenditure, particularly
of a non-productive nature, on tha one side,
and of a correspondingly much lower rate of
increase in  agricultural and industrial
production on the other. It has been estimated
that the total increase in demand ini
1963-64, as compared to 1960-61, is at least
likely to be of the order of Rs. 400 crores
against an increase in the total supply of Rs.
1,500 crores only. With this widening
chasm between demand and supply, the rise in
price was inevitable. The hiatus between the
rising demand and the static supply has been
widened further by the rapid rate of increase
in population. The current rate of increase
is estimated to be of the order of 2-4 per cent
per year, which means that an additional eight
to ten million mouths have to be fed every
year. Just to think that
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in this decade the country wili have to find
food for an additional population of eight to
ten crores, just about half the population of the
United States or the U.S.S.R., is a terrifying
prospect indeed. With the existing pressure of
population on land and. the limited resources
that are available to the country, it is
impossible r> plan for production of food and
otner essential consumer goods on a scale
which would give the rising population a
reasonably fair standard of living. In the
circumstances, the country will have to find
itself sliding, down, with a falling standard in
time to come. In addition to the normal rise in
population, we have the large influx of
refugees. Many persons have already come.
The influx has not stopped. We have more and
more people coming every day. This is also a
severe strain upon us.

The division of the country inta different
zones and the restrictions on movement of
foodgrains between them have also tended to
aggravate the scarcity conditions. I am glad
that the Government seems to realise that the
zonal system is not the remedy and they are
going to take steps to remedy it by removing
the zones as soon as they think they can cope
with the situation. The scarcity conditions and
the rising prices have created a psychology
which is restricting the flow of foodgrains into
the market from the producing centres. The
trade has been accused of withholding stocks in
the expectation of rising prices. At the same
time, it has also been alleged that there has
been a certain amount of reluctance on the part
of the growers to bring their produce to the
market in the expectation of prices which will
rise still further in the coming lean months. If,
however, Government had sufficient buffer-
stocks of imported foodgrains and they were in
a position to release adequate stocks through
their fair price shops, the position would have
eased. But unfortunately it appears that we are
working on a ship-to-mouth basis in the matter
of food. This is not a very



1667 Motion regarding

happy picture. If timely and effective remedial
measures are taken, the position can be
retrieved, but this will need a completely fresh
approach to the problem. Our thinking on
future planning has to be so oriented that there
igi a proper balance between the development
of producer and basic industries on the one
hand and be development of consumer goods
industries on the other, with due emphasis on
agriculture. I do not know whether we are
sufficiently clear in our minds about
agriculture. the method, and how we wish to
increase agricultural production. If we wish to
go in for mechanical cultivation, as has been
done in America, then the land to the tiller
policy will iot work. It means large holdings.
It means large farms. It means tractors. On the
other hand, there is a method by which
ceilings on holdings and the land to the tiller
policy can also be made a success. Small
countries have done it. It is no use saying that
these are small countries. "What a small
country has done can be done by bigger
countries, provided they would work in
smaller units, if necessary. The essential fact
about it is that it has been made a success. The
land to the tiller policy without using
mechanical means of cultivation, using—if
you like to call it— primitive, if you like to
call it, older methods of agriculture, with the
bullock and the buffalo, a; we do in India
today, is being implemented in Israel and in
Taiwan.

After my recent visit to Taiwan, I handed
over a book to the Pood Minister about
agriculture in Taiwan. You will be surprised
that this book is banned, because all literature
from Taiwan i; banned. I do not know why
such a condition should exist in a free country

THE DEPUTY MINISTER IN THE
MINISTRY oF COMMUNITY DEVE-
LOPMENT AND CO-OPERATION (SHRI B.
S. MTTRTHY) : How did you bring it then?
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SHRI DAHYABHAI V. PATEL: By telling
Customs that I am not going to obey the law
and bringing it openly. It is banned by a
notification of the Finance" Department. If
my friend, who i5 in the Government does not
know, let me enlighten him. I told the
Customs: "I am taking it. You can do what
you like."

AN. HON. MEMBER; What did he say?

SHRI DAHYABHAI V. PATEL: He did
not say anything.

SHRI B. S. MURTHY:: Such things are not
known to us.

SHRI DAHYABHAI V. PATEL: And this
book is one of the books I have been able to
bring. Unfortunately I could not bring more. I
presented it to the Food Minister in the hope
that it will be useful to him.

SHri BHUPESH GUPTA: Sir, on a point
of order

SHRI DAHYABHAI V. PATEL: Mr. Vice-
Chairman, you will not allow disorder.

THE VICE-CHAIRMAN (SHRI AKBAR Au
KHAN) : It should be only a point of order.

SHrRI BHUPESH GUPTA: On a point of
order, the hon. Member, Shri Dahyabhai
Patel, ha, just displayed a contraband article
in this House. which he has got into the
country, according to his own admission, in
violation of the law of the land. That is quite
clear. He has said it very clearly. He is a
very strong man.

SHRI A. B. VAJPAYEE: He did not mean
it.

SHrRI BHUPESH GUPTA: You refer to his
speech. First of all, you must not have it in the
proceedings. It should b, expunged.
Otherwise, they will say Members of
Parliament not only can bring contraband
things, frightening and telling the customs,
but also display them on the floor of
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[Shri Bhupesh Gupta.] the House saying: "I
have done it and it remains there." Therefore,
I think, in the interests of what they call law
and order, it should be expunged. That is
number one. Secondly, I request you, Sir, to
give direction to the Marshal to seize it and
take it in custody.
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SHHI DAHYABHAI V. PATEL: Mr Vice-
Chairman, as I said, it is a point of total
disorder. The notification of the Finance
Department is not the law of the land which I
am disregarding. Only they are trying to
consume my time.

SHIRIMATI SHAKUNTALA PARAN-JFYE
(Nominated): Sir, the point of order raised by
Shri Bhupesh Gupta should have been raised
two or three day, back when the hon. Shri
Dahyabhai Patel had already told the House
that he had brought this book in spite erf all
the regulations.

SHrR1 BHUPESH GUPTA: Now, you see

the book. You have to seize it here. Now, it
is for you
SHrR1 JOSEPH MATHEN (Kerala):

Suppose the book is from the mainland?

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): I will consider it. This matter will
be looked into. I need not give any decision
just now.

SHrR1 BHUPESH GUPTA: Suppose, Mr.
Vice-Chairman, I bring a revolver here
without a licence, show it here, and say, "I
have got it, have tried to frighten the Police"
and so on. And suppose I do thi, thing, show it
to you, not shoot you. What will you do? Will
you not seize the revolver, or will you alow
me .

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN): It is not against .

SHRI A .By VAJPAYEE: It is hypo
thetical.
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Surt  BHUPESH GUPTA; It is not
hypothetical, it is a legal proposition.
(Interruptions). Therefore, 1 think the
Government should kindly look into th,
matter because Taiwan has started smuggling
things. That is the trouble

SHrRI DAHYABHAI V. PATEL: Mr. Vice-
Chairman, will you ask him to sit down?

SHri BHUPESH GUPTA: I will not call
Shri Dahyabhai Patel a smuggler. Taiwan has
started smuggling things through the agency
of our esteemed friend. How can I call him a
smuggler? Even if Taiwan . .

THE VICE-CHAIR MAN (Smi AKBAR ALI
KHAN) : Mr. Bhupesh Gupt”, what is the law
you are referring to? Yo\l have not referred to
the law which prohibits this.

SHrRI BHUPESH GUPTA: You kindly look
into this. And what about the Marshal?

THE VICE-CHAIRMAN (SHHI AKDAK ALI
KHAN) : After I decide the first point.

SHr1 BHUPESH GUPTA; But the. book
will go there.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN); First, I will have to look
whether it is a contraband book.

Surt BHUPESH GUPTA: The* what
happens in between?

(Interruptions)

THE VICE-CHAIRMAN < SHRI AKBAS ALI
KHAN):  No, no.

SHrI BHUPESH GUPTA: I suggest that in
between the book be laid on the Table o'f the
House without prejudice

Sum DAHYABHAI V. PATEL: I will be
very glad to lay it on the Table and also in
the?j Libravy for the use of Members.
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SHri BHUPESH GUPTA: Put it on the
Table . . . (Interruptions) I do not want it to be
quoted till the question of the custody is
decided. You decide whether it should remain
in his custody or it should go to the place
where all confiscated materials go, to the
place where materials wiiich escape the
Customs and the smuggled goods which are
caught are put, and then you can auction it.
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SHRI DAHYABHAI V. PATEL: Anything
that is brought with tbe knowledge of the
Customs officials and with their approval is
not a smuggled article. I have told the Cus-
toms officials.

SHrRI BHUPESH GUPTA: The customs
officials have permitted this thing to be
brought. They have done- it knowing that they
are allowing something contraband. I demand
an investigation.

SHRI DAHYABHAI V. PATEL; Bo-cause
they nave the discretion.

Suri  BHUPESH GUPTA: 1 demand
an investigation against the Custom"!
authorities as to why they allowed
this. | Interruptions) It is a serious
matter. Today I can bring in any
thing. Mr. Vice-Chairman, the Gov
ernment is here. Th., concerned Cus
toms authorities should.be questioned
whether they were told about this

book and whether they knew the law—
even a citizen should know the law—

especially when they were on the
job, and why they allowed this con
travention ............ (Interruptions).

TH* VICE-CHAIRMAN (SHRI AXBAK ALI
KHAN): Mr. Dahyabhai Fate!.

SHRI NIREN 1HOSI11; The Government
should enquire into the matter and question
the Customs officials who have allowed it.

SHrRI  BHUPESH GUI’l A: M.
Krishnamachari should confc and make a
statement.

[16 SEP. 1964]

Pood Situation 1672

THE VICE-CHAIRMAN (SHRI AKIAI ALI
KHAN) : Mr. Ghosh, Mr. Qhuttes] Gupta has
already said that.

SHRI NIREN GHOSH: V.ig h'.VI not said
anything. What can I do?

THE VICE-CHAIRMAN (SHRI ASBA* A.LI
KHAN): T said, 1 will cor.Fider it. Mr.
Dahyabhai Patel.

SHri CHANDRA SHEKHAR  (Uttar
Pradesh): I have to make a submission on this
point because you have said that you ara
taking this matter into consideration. I hope
that this book i; not a proscribed book. A
contraband material, if it. was not detected by
the Customs avlhfflti-ties . . . If -t would hae
bc<»n a proscribed book, then any passage
quoted from this book should have been
struck.

SHrRI BHUPESH GUPTA: Gold is not
proscribed here But contraband gold comes.

SHRI CHANDRA SHEKHAR: I SJ» on my
legs. I hope that Mr. Gupta will allow me to
make my submission. This is not a proscribed
book. Under certain Customs regulations the
import of books from Taiwan is not permitted,
under the Customs law or something like that.
But the book is not proscribed. So, any
passage quoted from the book or any reference
made from the book cannot be prohibited,
cannot be cheeked in this House. If anyone has
any objection to be raised that the Customs
rules have been violated, a regular suit may be
filed by any hon. Member, either by Mr.
Bhupesh Gupta or by any other Member. So, I
think the proceedings of the House should not
be interfered with in this way by raising un-
necessary points of order.

SHr1 BHUPESH GUPTA:
Chairman .

My. Vice-
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THE VICE- CHAIRMAN (SHRI AK-BAR
ALIKHAN): I have heard your point.
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SHrRI BHUPESH GUPTA: Before you
make up your mind

THE VICE-CHAIRMAN (SHRI AK-BAR
ALIKHAN) : Is this point of order?

SHrR1 BHUPESH GUPTA : I have never
said that action should be taken on the book
on the- basis that it is prescribed,
(Ititerrvjptions) It may or may not be
prescribed.

SHRI ABID ALI (Maharashtra): What are
we discussing? We are having the food
discussion. Mr. Dahya-bhai Patel is holding
the floor. Now somthing else has been forced
to creep in. Little references can be tolerated,
but this debate should not be diverted

SHRI NIREN GHOSH: I; it o, a point of
order?

THE VICE-CHAIRMAN (SHRI AK-BAR ALI
KHAN): I have heard your point of order. I
have to make . . . (Interruptions) I have heard
you,

SHrt BHUPESH GUPTA: The thing is, I
never said it is proscribed.

SHRI NIREN GHOSH: What will you do?

* SHRI BHUPESH GUPTA: Customs violation
iy a violation. Therefore, I say this. Many
things are not allowed to come into the
country under the Customs law, under orders
from the Ministry of Finance. They have
nothing to do with whether they are
proscribed books or not. (Interruptions)
Therefore, the book has come to the country
in violation. And now you have done it with
the knowledge of the Customg officials. Mr.
Dahya-bhai Patel

L RAJYA SABHA ]
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THE VICE-CHAIRMAN (SHRI AK-BAR ALI
KHAN): All right. I have heard you. Please sit
down. Let Mr. Dahyabhai Patel continue.
(Interruptions)

SHrRI DAHYABHAI V. PATEL- Mr Vice-
Chairman, I was pointing out that there are two
way, of tackling the food problem, particularly
the agricultural production. One way is to do it
as the Americans have done it—large-scale, big
farms, tractors, power cultivation and all the
operations that are done on the Held by means
off power. That would naturally result in large-
scale unemployment but that can be avoided if
we have a sufficient number of industries as they
have in America. Sir, in a country like our
where we have get about 80 per cent of the
people living on the soil depending for their
livelihood on agriculture, how can we think of
switching on to these things speedily? A country
like America has only 15 par cent ctf its
population in agriculture and on Land and the
rest is in industry. But the method that has been
adopted in Israel or in Taiwan can easily be
followed. Dr. Sun Yat- Sen gave the principle to
that country. We have tried to copy it, we have
done it hakf-heartedly, if I may say so. The land
was given to the tiller. The absentee landlord
was dis-housed and he was paid full com-
pensation, not in a half-hearted way as we did.
We did not give the land to the tiller; we did not
give compensation. Or we have not finalised as
to who is to get possession. There the
Government saw that compensation was paid
over a period of years, tan years, but he was
paid. Government saw to it that no subterfuge
was employed to keep the land in the family ais
has been done in many cases in this country. The
ceiling is about an acre or one and a half acres.
But they have made success of agriculture. It
may be small-scale agriculture. The first thing
that they did was to fix a ceiling on the j land
tax that the Government wouW
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take. The land tax is never more than 37
per cent and the agriculturist payls no other
tax. Here the poor agriculturist is completely
crushed by the different types of taxes that he
has to pay, not to mention the illegal dues that
the corrupt officials of the Government collect
from him at every sitage. Agricultural credit is
available freely. Fertiliser is available freely.
Better seeds are given by the Government. It is
a joy to see their fields of rice; gome of them
we saw. they look as if they are overflowing
with rice. How did they do it? The agriculturists
are so happy. We saw men and women
working fully clothed, the women used
silk handkerchiefs round their hair to prevent
dust from going in. That shows the condition
of the agriculturists there. =~ And the bonds
that were given to the landlords whose
properties; were  taken away are all paying
dividens four or five or six or seven per cent,
not 0.:.! per cent as the State-owned industries
in this country are doing. That is the
basis. But that is where we  have gone
wrong. We could have made a success of this
if we had applied our minds properly to it if
we hid not made land to  the tiller" a
vote policy. IT we had made a rea! policy out
of the agriculture in this country, the policy
would have succeeded. But, unfortunately,
the people who were in  charge of
executing this policy of land-to-the-tiller
made it a vote policy, to get the vote of
the ignorant masses. They did not tell them
what they have to do after taking the
land, nor did they educate them how to produce
better crop, more crop out of that. That is why
we have failed. I hope the new Food Minister
who is apparently  tackling his:  job with a
certain amount of energy, will apply his mind
to this. I hope he will have no objection to
taking correct advice, good advice from any
quarter available. He should not begin with
prejudices, begin with a feelinj; of h type of
untouchabilitv that we will not take even
good advice if it comes from certain quarters
and that he will take bad advice even
abused, if it comes from certain quarters.

670 RS—S5.
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I know the Consul of Israel was iere. I had
seen him also. He met She Food Minister and
offered his ielp. They know the condition of
*hij, country because they are helping aur
neighbour, Nepal. Their food experts,
agriculture experts, have massed through this
oountrj'. They lave seen the conditions here.
They nade small suggestions. rather in-
expensive, compared to the problem that faces
us. They do not say, "Buy 3Ur tractors. Buy
our agricultural machinery." They say that
they are prepared to share whatever they have
got and it can be done by ug in-iigenously.
They are prepared to send us people to help us
if we want. There is the classical example of
Mr. Hillary who went to Sevagram and helped
the people there to produce better crop. He did
not cost anything to us. He came on his own
to help this country. He felt that he should
come and see India, the land of Gandhij> He
went to Gandhiji's Ashram talked to the
people. They welcomed him. He stayed there
for nearly a year and showed them how
agriculture—not mechanised agriculture but
simple agriculture—could be made to yield
better production. Why can our Government
not follow this policy? Can we not look at
good things that come from israei? Simply
because it displeases certain .supposed friends
of ours, therefore, we should not have it from
there. Is it good? That is a wrong approach,
Sir.

Similar is the case of Taiwan. Mr. Bhupesh
Gupta unnecessarily interrupted me. 1 was
trying to point out that a notification was
issued by the Finance Department banning
import of literature from Taiwan Why?
Because there was a certain criticism of a
country which was considered an ally.
Therefore, the import of literature from that
country was not allowed. But there are other
regulations of which Mr. Bhupesh Gupta as a
lawyer should be aware. Passengers travelling
by ab* are allowed Uy carry Utejrature with
them. And since the book is not proscribed,
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[Shri Dahyabhai V. Patel.] there jg no
limit to what they carry with them or what
they cannot car- ! ry. It is not specified that
you can- | not buy a book there. You can
take books with you. Under that regulation
I brought it. Surely make use of it if it is
useful to us. This book is written by a
person who was in charge of agriculture,
the policy of giving land to the tiller, 8
person who has made a success of it in
Taiwan. Should we look at it or not?
Should we learn from their example, or
Should we still depend on this policy of
ship to mouth. P.I. 4807 Every time we are
in difficulty. I submit, Sir, that is a wrong
way of looking at the problem. That will
not solve our problem. The problem is
hafw to put agriculture on its feet. Whether
it is large-scale cr whether it is small-scale,
let it not be a halfway house; it is not going
to help you. Now we are in a condition
where it is neither firsh nor fowl nor red
herring. If you are following the way of
Mr. BhUpesh Gupta, make it clear. Say
that you are following the policy of the
Communists, whether it is sickle or
hammer, let them decide between
themselves. I do not know who has taken
the sickle and who has taken the hammer.
But I want our Government to declare
about it. They should not be wavering.
They should make up their mind clearly
and tell the country arv| the agriculturist
that ! this is what is going to happen.

SHRI NIREN GHOSH: Dark herring is
prescribed by him.

Surt DAHYABHAI V. PATEL: I do
not mind people eating herrings if as a
matter of policy to supplement food our
Government, helps people to grow
herrings or have fish farms to increase
their output of fish. I would not object to
it.

SHrR1 BHUPESH GUPTA; What did
you take there?

SHRI DAHYABHAI V. PATEL: Mr.
Vice-Chairman, shall I answer him or
not? I had , good vegetarian,
wholesome food. That should satisfy I
him and the House.

[ HAJYA SABHA ]

Food Situation 1678

THE WOE-CHAIRMAN
(S
HRI
AKBAR ALI KHAN) ; They want to interrupt
you to put you out of the track. Please do
not take notice of what they say.

SHRI DAHYABHAI V. PATEL; I have
been here in this House for a sufficiently
long time to cope with the interruption of
Mr. Bhupesh Gupta.

SHRI NIREN GHOSH: Shri Dahyabhai
Patel has decided to Jive m Andamans
while Chiang ha, gone to Taiwan.

SHRI DAHYABHAI V. PATEL: I have
not seen the Andamans. But there are some
people opposite who have had something
to do with the Andamans.

Mr. Vice-Chairman, I was trying to say
that this Government should publicise in a
detailed manner, and in the local languages,
the methods by which the agriculture of thig
country could be improved, publicised in
the regional languages which the peopde
can understand. Lot the example of the
people who have done this before the eyes
of the people so that they understand and
they learn. Let us not shut our door to peo-
ple and friends who are giving us help or
who are prepared to help u; wilingly
without any obligation. Just because it is
going to displease X, Y or Z should we
refuse this help? We are supposed to have a
policy of non-alignment. Non-alignment
means that we are friendly with everybody.
so far as I can understand it, and we are
willing to take help, we are willing to learn
from everyone Then why this hesitation to
learn from the people who have made it a
success in a short period of ten or twelve
years'? We have been independent tor
fifteen or sixteen years. What we have not
been able to do all these years, these
countries have done in twelve years. It
should be an eye-opener to us. Shall I say it
should be an eye-opener to the country?

The Congress has, wasted lakhs and
erores of rupees on import of costly
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machinery which i, many places is lying
idle, not properly utilised. If that
machinery is to be utilised, then that know-
how and that type of agriculture should be
followed. After importing costly machinery
of lakhs of rupees we have introduced
something that is going to undo the land-to-
the-tiller legislation. Whether I am for it or
I am not for it i; not the point today.
Today the point is if we have introduced
the land-to the-tiller policy, make it a
success by learning from the people who
have made a success of agriculture
by following that policy and by
producing  mere. If in twelve year
Taiwan has been able to raise its
production of rice by 300 per cent, why
can we not do it? We have been talking of
10 per cent, or 12 per cent. If we
could raise it even by half of what
they have done our food problem would
have been solved long ago. We
have been telling year after year that we are
short by 10 per cent, or 15 iper cent.
We have Dbeen telling this since
independence. And if we are able to
make up this 10 per cent, our papulation
catches up by that amount. Why do w, not
make a, extra effort and try to catch up with
the population that is coming in the next
few years by learning from people
who have done it? That is the cause of our
failure. 1 hope the i'ood Minister
will give serious thought to this and will not
allow his thoughts to be disturbed or
confused by the disturbances, by the
vituperations of my friend who sits
here.

SHRI M. S. GURUPADA SWAMY:
Sir. ..

SHri BHUPESH GUPTA. Approving
the food policy or the amendments?

SHRI M. S. GURUPADA SWAMY: Mr.
Bhupesh Gupta is always a master in
irrelevance. I do not heed his interruptions.
My friend, the hon. Minister, has shown
initiative  anjd, more than that,
considerable sense of responsibility and
realism in bringing forward that motion
for discussion in this House. It shows his
deep concern for the problem and
also it
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shows his anxiety to wunderstand the
mood, tlie feeling of the House and a desire
to be benefited by the constructive wisdom
of the House. 3 p.M. I feel that he has set a
healthy example in taking this initiative. I
hope and trust that on future occasions,
when such  grave problems arise, the
Government would themselves take the
initiative  in bringing forward such
motions. The present situation, however
difficult should not be allowed to
brim; a cloud in our minds and should not
be allowed to  paralyse our wili and
should not be allowed to weaken our
sinews. Certainly this is not an oc-I
casion for intemperate outbursts and '
expressions of despair. Nobody denies
that there is a food problem. No-I  body
denies that it has come as a rude i shock to
our development effort. At; the same
time nobody disputes that it will strain the
patience and tolerance i  of the masses.
There are already. 11 know, cussed
Cassandras and petrified Prophets of Doom
who have been indulging here and
everywhere in evil forebodings and voices
of reactionj have been heard round the
corner. i But here on this occasion we have
to understand the basic problems, the
nature of the problem, the character of the
problem, the implications of the
problem. Before I do that, may I say that
food problem should not be discussed as
a political issue? It is no doubt the
foremost problem but the din and dust of

political controversy should not be
imported into thig debate.  Secondly this
is not the occasion to call into

question the | basic strategies, policies,
assumptions ! and goals which we  have
already i accepted because I find in some
quarters this is being done.  Itis most’
unfortunate.

Next, the nature of the food problem has
to. be understood. Mav I remind the House
that while dis-I cussing this question, we
should not I forget that there was a food
problem I also in the past? For many years
the * food problem has persisted, has been j
continuing with us. Then what is the !
position today? What is the situation '
now which makes it so verv difficult
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Lonn M. s>. tiurupada Swamy.J and
grave? As Members are aware, if the food
isi available at reasonable prices, then most
of us are apt to believe that there is no
problem. But that happened in the past. For
instance, in 1955, when th, country had
only 67 million tons of foodgrains
including the imported foodgrains the
prices of foodgrains- sddenly col-
purchasing capacity of the people does' not
permit the purchase of food adequately,
then we are apt to think the food problem
doeg not exist. With the availability of 67
million tons of foodgrains in 1955, we all
thought that there was no food problem but
when the purchasing capacity of the people
has risen, when the people have more
financial capacity to purchase the
foodgrains they need, even with the
availability of 80 million tons of foodgrains'
we find that there is a food crisis. How do
you explain this position? I do not think in
1955 with the availability of 65 million tons
of foodgrains we had been able to satisfy
the minimum nutritional requirements of
our people. Tt was not so but still for most
of us there was no food problem but with
the availability of 80 million torn now, we
find that all of a sudden there is a food
problem. I am not rationalising the
situation. I am not even justifying some of
the failures in the various sectors but I am
only pointing out that we have to
understand the nature of the problem. L it
the contention of hon. Members opposite
that the food availability is small? And if it
is small according to them, it was smaller in
1955 and if it is the contention of mv
friends that the present difficulty is because
there i a stirring up or shooting up of food
prices beyond expectations. then that is a
different question? T think the ease today is
one of increased accelerated food prices
and it is a very difficult problem. I know
but what are the reason for this kind of a
sudden increase? I know in the last 13
months the increase in the food r>rices has
taken a bad turn. Compared to 1952-53 n,
the base year, the present rise
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is 146 per cent, but d a
last

18 months the rise has been rather
sudden. That is why the country is
tfaceri with a difficult situation.

Whiie discussing this question I would like
to express my appreciation various
measures taken by the Government. The
Food Minister has taken many constructive
measures, bold and wise. But in the past
what was the picture? As I find, for many
years we had no integrated and -on-sistent
food policy. Fox- stance, when revered Rail
Ahmed Kidwai brought about a policy of
regulated decontrol virtually what happened
was, there was total decontrol. The mistake
committed at that time was, the machinery
that wag built up during the War time and
the immediate post-War time, was inimedi-i
ately disbanded or given up. That was a big
mistake made at that time. The apparatus
which should have been continued was "ot
continued, it was disbanded. Secondly the
Government had not made up its mind
about what they should do, about certain
basic policies like State trading. There was
some decision in 1958-59. There was a
weak-kneed attempt to bring about limited
State trading in foodgrains. The State Gov-
ernments had no heart in it. The Central
Government did not make any serious
effort to make it a success. What happened?
It was allowed, to lapse. It did not succeed.
And I think the.se lessons of the past htvc
been taken into consideration by the present
Minister. That is why I say I appreciate his
effort in not only bringing forward a new
kind of thinking on agriculture and food,
and he has also been able to learn many
things from the past failures. I feel that the
set-up of the State Trading Corporation
now is a very important step he has taken,
and I hope arvl trust that this State Trading
Corporation will become a very important
plank in his food policy. But there are
certain extremists who say that the entire
wholesale trade and even the retail trade
should be completely placed in the State
Trading  Corporation.
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think we cannot create such a huge <
machinery required for this purpose. |
Even if you are prepared to create i
this machinery, I think it will  tre-
mendous”- add to the cost of food, will
increase foot! prices, will add t, the cost
of food production. Secondly, it
would not be possible for  the Gov-
ernment, even if they adopt tne poof
State trading fuhy, completely, to find
the stocks; [ mean they do not have
enough stocks to meet even the
minimum requirements of the people.
Therefore, the only sane approach,
rational approach, to thi; problem is to
have strategic  control, strategic
regulation, through the  medium of
State trading, and I think—if I have
understood the  Minister correctly—
this iy what ig being attempted. And in
this connection may I draw his attention
to one important aspect? If you look
at the country today, the disturbances,
dislocations, agitations and
demonstrations usually happen in
certain vulnerable  areas; mostly in
the big cities, in the big towns, such
dislocations and disturbances arise,
and it is these centres that have got to
be watched, should be kept under
vigilance. May 1 therefore suggest to
the Food  Minister  that the Stats
Trading Corporation should put all
these areas—the big cities and big
towns—under full rationing? Though
I do not agree that the entire country
should be put under control and
rationing, I think these vulnerable
parts of the country, where all dis-
turbances arise, should be taken care of
by the State Trading Corporation. Then
the Food Minister has come out with
the idea of setting up an Agricultural
Price Commission. In the past no
attempt was made to evolve a pattern
of agricultural prices, no national
policy was evolved in this regard. I
agree with him and I also agree with
many Members who hold the view that,
unless there is stabilisation of prices,
unless a properly worked-out system
of prices is evolved, it will be difficult
to control the situation. Therefore 1
say that the Agricultural Price
Commission should immediately evolve
. pattern of prices so that it will make
an impact on the
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country immediately. Sir, I also suggest
in this connection that the mere setting
up of this committee or commission is
not enough. Government has got to
set up a wide network of offices
manned by competent personnel, both
at the Central as well as at the  State

level to  undertake  the ever-
increasing  responsibility  of food
policy. Otherwise, whatever you do

whatever policy decisions you take, it
will be difficult to pursue them. So an
institutional network i, absolutely
necessary, and I hope that the Food
Minister may be making  efforts to
create such a complex of offices, such
an instrument,  through  which the
policy can be pursued. Sir, the mere
institutional ~ framework, the mere
creation of offices and officers would
not also be enough, and unless this is
also accompanied by  structural
changes in the agricultural economy
it would be foolish to talk of solving the
difficulties in this regard. So
structural ~ changes  are absolutely
necessary to bring about higher pro-
duction, to bring social justice and to
bring about in its wake a psychological
transformation in the country; it is
impossible to go forward and have a
successful food policy for the nation.
Therefore may I suggest that it is
absolutely  necessary, absolutely
imperative that land reform, with all the
attendant demands that it would make,
should be undertaken by the
Government.  Sir, the land reform
measure's enacted already have, un-
fortunately, been caught in a gale of
uncertainly.  For the last many years
we have been waxing eloquent over
land reforms, and I think one of the
reasons  why the  country has got
stuck in stagnation is that we have not
been able to bring about reform in land
tenure and land holdings. Of course
various  States have passed
legislative  measures, but I want to
know what has  happened to these
legislations. I think itis time that the
Food Minister should look into this
question.  Without land reforms and
without co-operative farming it
would be difficult indeed to retrieve the
situation. The Food Minister ¢aid that
there should oe an integrated
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[Shri M. S. Gurupada Swamy.j
policy for national development in
agriculture and I totally agree with
him; the policy has got to be integrated
in all the sectors; the sectary of pro- !
duotion, of distribution and also of
price, all these sectors have got to
be integrated together, and the most
important of this scheme is increased
production; without that you will not be
able to solve anything at all.  No
amount of redistributive contrivance,
no amount of ingenuity, regulation, or
control will help our people. There-
fore it is imperative that attention
should be paid to land reforms. In this
connection I only want that at least i
those Acts which have been passed by
various States should  be translated
into action. May 1 ask the
Food Minister to talk to his colleagues
in the various States to take this mit-
tesr seriously so that there may be
land distribution and there may be
justice done to the people?  Sir, even
thi® is not enough. I go further and
say that Government should take a
more positive  attitude in regard to
food production. May I say in  this
connection that it iy necessary  to
provide the farmer in the field with the
tools and the weapons, the where-
withal, which consists of various
things and which will help to bring in
more inputs, more investments into
agricultural operations? Unless there
iS a greater increase in input, in in-
vestments, it  will be difficult to
achieve more agricultural
production. Mere land  reform
unaccompanied by a technological
revolution has no meaning.
Therefore 1 say that agriculture
should be subjected to all the benefits
we get out of technology and science;
all the technological processes and
inventions should be inducted for
the puriJose of agricultural
transformation. We will not be able to
create this magic  of transformation,
this magic or agricultural change,
unlesjs we undertake these
technological changes, undertake to
translate them into practice, to give
to the farmer better implements, better
seeds, better fertiliser? and water and
electricity.  Unless this is done this
miracle cannot be achieved.
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Sir, there is one more point and it is
a corollary to this. So far and s» long
we have not been able to educate our
people in  modern agricultural
operations and in other ways. YOM
cannot do it unless demonstrations are
arranged, unless research is translated
to the field. That can ¢nly be done by
intensive demonstrations and ex-
tension serviced. l«lay | aay that it is
necessary that at least a thousand
demonstration farms should be there
all over the country? There should be
a sufficient number of expert officers
and adequate staff should be built up
to carry forward these results of
research by means of demonstrations
to the various fields in the country.
Unless these three, i.c., research
demonstration and extension service,
go together and are combined, it will
be very difficult to bring about a revo-
lution in our agriculture. In this con-
nection, may I say in passing that we
tiave not been giving to our scientists
md technicians the treatment they
ieserve. [ think the scientists and
sechnologists should have a new
status. \l11 these years it is the
administrator .vho has been able to
push through various schemes and
also formulate deas and policies. I
think the Food Minister said it
incidentally or men-ioned it in his
speech that the scientists and
technologists should be increasingly
associated even with x>licy-making as
well as in imple-nenting the schemes.
Unless this is lone it will be difficult
to bring ibout that kind of economic
change n the agricultural sector.

Sir, some of our friends of the
Jwatantra Party have been talking
oudly about the conflict of sectors.
ihey seem to think that there is a lasic
conflict between agriculture and
ndustry. They think that top priority *
greater priority should be given to
agriculture than to industry. May I put
a few questions to them? Sir, how do
they  bring about  agricultural
transformation? How do they bring
about increased production? You can
bring about increased production, you
can bring about transformation in
agriculture only by supplying  the
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farmers with more fertilizers, with
better tools and implements, with irri
gation water and so on- How can you
get water supply without irrigation
projects? That means more steel and
cement. How can you supply Them
with  fertilizers without more fertilizer
factories? How can you produce bet
ter implements and tools unless you
have steel? So all these require a
vast  expanding  industrial complex.
Without such an industrial complex I
do not think agricultural transforma
tion can be brought about in this
country. The major mistake we would
be making would be if we accept the
proposition tihat agriculture alone
should come first and only then indus
try. If we do that, we would be wrong
and the country would go to rack and

ruin. I say without an industrial base,
without an industrial complex, with
out such industrial schemes for sup
plying the proper instruments and
tools, it will be very difficult, next to
impossible, to bring about agricultural
transformation. Agriculture is de

pendent directly on industry and there
is no basic conflict between the two.
There may be a little shift here and

there, but Dbasically agriculture and
industry have to go together. May I
point out to you that more attention

fo agriculture

SHRI LOKANATH MISRA (Orksa): We
have had these experiments on the lines
suggested by you and we have failed.

SHRI M. S- GURUPADA SWAMY:
Where is the experiment and where is the
failure?

SHrRi LOKANATH MISRA: We are
discussing the failure now.

SHRI M. S. GURUPADA SWAMY: My
hon. friend, Mr. Misra, should remember in
what way agriculture has suffered. It has not
suffered in terms of investment or in terms of
lack of attention. I think the major bottleneck
in agricultural operations has been that we do
not have the adequate machinery, the
adequate personnel to even invest effectively
and execute what has been sanctioned, what
has
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been allotted to agriculture. That is the bottle-
neck and if my hon. friend points that out, I
will agree with him. But there is no lack of
investment and there is no lack of money for
agriculture. If Orissa wants more money for
minor irrigation or major irrigation, * I think,
that money will be available. But the difficulty
is that you cannot execute the schemes. Your
capacity to execute is limited in this respect.
Therefore, 1 say that is the main ill of
agriculture.

I only point out that we should not shift our
emphasis. The various measures undertaken
are good in themselves. We have got to see
that these are implemented. Some administra-
tive measures have been taken by Shri
Subramaniam and perhaps he will be taking
some more measures to change the
institutional pattern. I think they are welcome.
But by mere change in the institutional set up,
by mere change in emphasis he will not be
able to bring about transformation. I think you
will fail if you go on emphasising agriculture
only. Agriculture and light industries are the
two limbs of basic major industries. Without
basic industries it will be difficult to go
forward.

Sir, there is one more thing I have to say
and it is a general point. We have got to bear
in mind tihat certain basic economic laws
operate. These economic laws operate in India
and elsewhere and they do not depend on your
decisions and these economic determinants
will have a large part to play in the context of
our situation and these economic determinants
have got to be understood. Sir, my hon.
friends may say that Government has failed
that the Government has disappointed the
people. May I point out that development and
revolutionary changes, rapid economic and
social revolution which is so much desired,
cannot be brought about without stresses and
strains? There cannot be birth without pains,
without birth pangs. When a nation is reborn
there is bound to be some amount of stresses
and strains. How can a nation
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[Shri M. S. Gurupada Swamy.] be reborn
without some amount of stresses and strains?
How dan you achieve rapid development and
revolutionary changes without some dis-
turbance, dislocation, disorder and
disadvantages?

SHRI DAHYABHAI V. PATEL: When did
this knowledge dawn on you?

SHRI M. S. GURUPADA SWAMY: That is
Swatantra reaction, I know and it does not
require any explanation. Is it contended, Sir,
does my hon. friend, Shri Dahyabhai Patel,
contend that in a developing context there will
be no stresses and strains? Is that his
contention? Does he say that a revolution can
be achieved without some discomfort? Today
the country is as it were climbing up a plateau
and there is an amount of exhaustion felt. But
just because of this exhaustion, should we give
up all strategy and planning and all our
development programmes? What is their
suggestion? I think we all desire, and our
friends of the Swatantra Party also desire rapid
progress and they will be reconciled to this
position that when we want progress, if we
want to have rapid social and economic
revolution in this country, we must be
prepared to face certain stresses and strains
and discomforts. That is the kind of dis-
comfort we are facing today. I know that my
friends there would say that agriculture is
stagnant, food production for the last three
years has been stagnant. There has been more
or less constancy maintained in agricultural
production but may I point out that these are
all erruptions in the wake of development? It
always happens that one sector or the other,
one segment or the other of the economy will
get a set back and we must analyse the causes
and set right the set back so that the country
could progress. Ts it suggested today that we
should change in midstream? We are all
crossing the stream and is it suewsted that we
should change in midstream? What is the
idea? What Is the suggestion of the
Swatantra

[ RAJYA SABHA]
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Party? Therefore, [ say that itis
necessary to take stock of the situ a tion,
analyse the various set backs and try to
correct.

[THE DEPUTY CHAIRMAN in the Chair]

What I say is that there should be a proper
formulation of policy which should take us
forward. We should also accept that there
should be a five per cent, increase in
agricultural production. Unless this is
accepted in toto and we are prepared to work
for it, suffer for it, there is no escape from this
situation.

SHRI P. N. SAPRU (Uttar Pradesh): What
about the prices? How to bring them down?

SHRI M. S. GURUPADA SWAMY: I am
glad my friend, Mr. Sapru, has raised the
question of prices. I think, as every student of
economics will understand sometimes rise in
prices is a symptom of prosperity, not stagna-
tion. It has got to be understood that in a
devloping context, with an enormous
expenditure on Defence, developments and
refugees and when the population rise is
beyond  expectation and  agricultural
production is stagnant then in such a context .

Surr NIREN GHOSH: Does the hon.
Member mean to suggest that this rise in
prices is a sign of prosperity?

Surt M S. GURUPADA SWAMY: I
qualified it. In a developing context where
there is acceleration and increase in
expenditure on Defence, development,
refugees and the like and when the population
is rising, when the effective demand increases
more and more, it will be difficult to
checkmate prices and 3 certain amount of rise
in prices is inevitable, unavoidable.  You
cannot just brush it aside.

SHRI P. N. SAPRU: I agree with this
analysis but the difficulty is that the common
man finds his prices very high and accuses
Government and everybody else for this rise
in prices. We have got to think of some
remedy, some measure which will bring
prices within the reach of the common man.
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SHRI M. S. GURUPADA SWAMY: 1
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Food Situation 1692

THE DEPUTY CHAIRMAN: Why

Madaan, we are ~J a party to tine revolution of interrupt him?

expectations which we created in the people
We all thought that after Independence all ou
expectations would be' realised and th
revolution of expectation is rising from year t
year. In this context, how many will be able t
meet the situation? Even in 1955, with the
availability of 67 million tons of food-grains,
the Government and the nation were not able to
meet the minimum nutritional requirements of|
the people but still the prices went down. The
whole inhibiting factor in the case of the
common man was his purchasing capacity. His
purchasing capacity has now increased with the

result that there has been a rise in prices to a
certain extent.

SHRI NIREN GHOSH : Does the hon.
Member mean to suggest that because the
purchasing capacity of the common man has
increased there i; an increase in his
prosperity?

SHRI M. S. GURUPADA SWAMY: I do
not want any of my friends here to take undue
advantage of a miserable situation, undue
political advantage of a misrable situation.

They should not take cover behind this. May I
ask, in turn, what the Communist Party has
done except agitating? Do you think that by a
mere agitational approach, by merely talking
purified nonsense here and there you will be
able to achieve your purpose? My friend, Mr.
Gupta, . . . (Interruption.) When there is an
interruption I have to refer to him.

SHRI A. B. VAJPAYEE: Madam, my friend
is making his maiden speech and he should
not ......

SHRI M. S. GURUPADA SWAMY: I am
not making a maiden speech. I am making a
pregnant discourse.

SHr1 BHUPESH GUPTA: It is very right
because he has been re-born in another party.
Politically, he is reborn there. Therefore, it is
a maiden speech.

SHRI M. S. GURUPADA SWAMY: I am
making a critical discourse, particularly for
the benefit of the Opposition, particularly for
the benefit of my friend, Mr. Bhupesh Gupta.
He is behaving well with me though h< told
me that he would interrupt me. Anyway, it is
necessary that the rise in prices should be
understood in a wider context. I am just
answering my friend here. Even if we about a
price for the commodities, any kind of price—
and you can make it even a campaign issue—
it will be very difficult to contain it. What you
can do is to have stabilisation at a particular
point. If the Government can succeed, it is a
challenge to their intellect and ability, in
stabilising the prices which prevailed three
months back, then the Government deserves
congratulations, deserves support.

SHri BHUPESH GUPTA: But you axe
approving now. Your amendment says . . .

SHRI M. S. GURUPADA SWAMY: I am
approving the food policy of the Government
and also say that if they succeed in bringing
about price stabilisation at a point which
prevailed three months back, I think the coun-
try should be more than satisfied and there
should not be any prophets of gloom hovering
around here spreading all sorts of doom.

SHri BHUPESH GUPTA: It is something
like saying, "If Cleopatra's nose had been ,
little longer . . ."

SHRI M. S. GURUPADA SWAMY; I only
say that cussed Cassandras should' not be
permitted to function in this country. Also, the
putrified feudalistic order should not be
allowed to function in this country. What else
is the Swatantra Party? It is only putrified
feudalism. I have not been able to understand
their economics and I have not been able to
understand what they are saying at all.
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SHrRI LOKANATH MISRA: If you had
understood it you would be with us.

Motion regarding

SHRI M. S. GURUPADA SWAMY: No
Indian can understand their semi-educated
intellectual approach to the problem. I say that
their approach is so semi-eduaated, 30 crude,
immature and irrational that we cannot
understand it.

SHRI S, S. MARISWAMY (Madras): In
your new situation you will not be able to
understand anything. You take a little more
time.

SHRI M. S. GURUPADA SWAMY: I only
hope that they will have a sound judgment.
Let me tell you that the food prices will
remain with us and we have got to face this
situation. The point is not mere availability.
Even if the production is 100 tons according
to the Plan target . . .

SHrRI BHUPESH GUPTA: It is a 100
million tons.

SHRI M. S. GURUPADA SWAMY: Yes,
100 million tons, I am sorry. Even then I may
tell you that you will not be able to contain
food prices. You cannot reverse the process.
You cannot take prices back to the 1955 level.
Do you want the 1955 situation to be repeated
here? In 1955 there was a crash and there was
a slowing down of the price level, a sudden
crash in the price level and there was a hue and
cry and the talk was for giving price support.
Today you do not ask for a price support but
you talk of containing prices, stabilisation of
prices, a reverse process. That is the talk of
reaction. I say you can only stabilise prices at a
particular level. I say it is always a higher
level; it cannot be a lower level because cost of
production in agriculture has gone up. You
cannot kill' agriculture by low prices and it
should not be our endeavour. I say that
agriculture should receive enough incentives.
The prices should have a basis and it can only
be done by Government and nobody else. I
am happy that the

[RAJYASABHA]
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Government is taking a very positive attitude
to agriculture. In the past there was wavering,
uncertainty; there were lapses and the
machinery was not created. It is a terrible task
for the Minister to undertake this res-
ponsibility. Many political heads have met
their doom in this Ministry but [ hope the same
thing will not happen to my hon. friend
because he has got an enlightened mind. I am
sure his measures are good, positive and dyna-
mic. Within a short time he has been able to
create such a tempo and dynamism in the
country and people look up to him and they
feel that something is being done. I maintain
that the situation is not critical. My whole
point is that the situation is not critical; the
situation is only difficult; the situation is
serious but it is not critical.

Food Situation

SHri BHUPESH GUPTA: The situation
looks like developing into a crisis.

SHRI M. S. GURUPADA SWAMY: Only
friends like Mr. Bhupesh Gupta say that it is
critical, people who have got a crisis mind.

SHri BHUPESH GUPTA: Shastriji said
that the situation looks like developing into a
crisis. These are the words of the Prime
Minister, not mine.

SHRI M. S. GURUPADA SWAMY: What
does it mean? It means that the situation is
difficult. I maintain that it is not critical. What
is required is that we should not allow the
situation to go beyond. I do not believe that
India has reached the terminus of economic
journey. I do not believe that we have reached
the point of no return; I do not believe that we
have reached the point of despair. That is not
the case. I do say that it is a difficult situation
but it has got to be tackled by the ingenuity
and ability of all concerned.

SHri BHUPESH GUPTA: Do you mean to
say that you have reached the point of no
return?
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SHRI M. S. GURUPADA SWAMY: I say
we have not reached the point of 110 return;
the “country has not reached the point of no
return.

Motion, regarding

SHrRI BHUPESH GUPTA: You have
reached.
SHRI M. S. GURUPADA SWAMY:

Perhaps nry hon. friend has reached the point
of no return in his party; that may be the case.
Anyway, the country has not reached the
podnt of no return. We have not reached the
end of our journey. We have got to .go on; it
is a very difficult job. We are in the midst of
development, it is a very dangerous period.
We have passed through the gale of
difficulties. In two years the country will have
alT the freshness of freedom, all the joys of
freedom, all the benefits of freedom and Mr.
Bhupesh Gupta and his tribe will join the
benefkiaries, the tribe of beneficiaries. But
now he does not want to become the instru-
ment of transformation. He wants only to be a
critic; I want him to become the instrument of
transformation so that later on he might adorn
the class of beneficiaries. It is bound to
happen. (Interruptions).

Surt BHUPESH GUPTA: I can understand
your pleasure on your new acquisition.

SHRI M. S. GURUPADA SWAMY: May I
say that I am happy that this debate has given
us an opportunity to focus our attention on
some of our problems? I have not been able to
touch upon all the aspects and I have not been
able to cover all the details. Details I have left
out; figures t have left out; only arguments I
have advanced. 1 think, Madam, the Food
Minister deserves the sympathy, confidence
and support of the House.

PrOF. M. B. LAL (Uttar Pradesh): Madam,
I heard the Union Food Minister's speech very
carefully and I must say I heard more
carefully the speech of my friend, . . .

SHRI A. B. VAJPAYEE: Erstwhile iriend.

[ 16 SEP. 1964 ]
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PrROF. M. B. LAL;  Shri Ouru-
pada Swamy, in defence of the food policy
advocated by the Food Minister. Like the
Food Minister, Shri Gurupada Swamy advised
the Opposition to cast off the agitational
approach but at the same time he propounded
the concept of the inevitability of disorder. I
do not know if any member of the Opposition
would ever dare to advocate the doctrine of
the inevitability of disorder in the process of
economic development. I say that a Member
who talks of the inevitability of disorder in the
process of economic development is hardly
entitled to advise the Opposition not to have
an agitational approach.

SHRI M. S. GURUPADA SWAMY: I did
not say that disorder is inevitable. I only said
that in the context of development a certain
amount of dislocation, a certain amount of
discomfort is natural and inevitable.

SHRI BHUPESH GUPTA: What is that?

SHRI M. S. GURUPADA SWAMY: Not
the disorder of his conception. I only said
without a certain amount of »tress and strain
in will be difficult to bring about
development. (Inter -ruptions).

PROF. M. B. LAL: I would leave it to the
House to judge whether I misinterpreted Shri
Gurupada Swamy or actually interpreted him
correctly.

SHrRI BHUPESH GUPTA: You get 100
marks for the correct interpretation.

PrRoF M. B. LAL: Madam, Shri
Gurupada Swamy also maintained
that rise in prices is a symptom of

prosperity. I would like the Food

Minister

SHRIMULKA GOVINDA REDDY
(Mysore): Prosperity of the hoarder.

PrROF. M. B. LAL: . . .to enlighten the
House whether he regards the present
inordinate increase in prices as the sign of
prosperity or as a sign
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[Prof. M. B. Lai.] of our incompetence
to deal with the problem. He advocated
the idea of the stability of prices. There is
no doubt whatever that in the process of
economic development certain forces
work which favour a rise in prices. It is
also true that a balanced economic
development is only possible in
conditions of certain stability of prices
hut the question arises at] what level
prices should be stabilised. The Food
Minister also laid considerable stress on
the correlation of prices with production
and distribution. He also seems to favour
the stability of prices. But he did not point
out to us at what level he wishes prices to
be stabilised. If the Food Minister, like
my old friend, Shri Gurupada Swamy,
thinks that food prices can be stabilised at
the present level without causing any
inconvenience to the people at large I beg
to submit that I differ from him. Food
prices and prices of other goods are to be
stabilised but they cannot be stabilised at
the present level. Prices will have to be
reduced through the elimination of high
profiteering, of  course  ensuring
remunerative prices to the agriculturists.
My friend, Shri Gurupada Swamy, talked
of the purchasing capacity of the people. |
completely agree with him that there
should be correlation between prices and
the purchasing capacity of the people and
I would have been very glad if the Food
Minister had cared to integrate the two, if
he had indicated that he would so stabilise
prices that 'foodgrains and other essential
commodities are available to the common
man at prices within their reach.

Motion regarding

Madam, the Food Minister fails to be
comprehensive in his analysis and
solution of the food situation. He does
not choose to deal with great many
causes that have led to the inordinate
increase in prices and deepened the food
crisis. I feel convinced that no proper
solution can be found unless we are
prepared to take into consideration all
those causes

[ RAJYA SABHA ]
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that have led to the inordinate increase in
prices, that have deepened the food crisis.
The Food Minister manages to be
indifferent to the sad plight of the
consumer. He does not care to inform this
House what his Government proposes to
do to enable consumers to satisfy their
requirements at reasonable prices. Just
now he is thinking of what prices are to be
fixed for agricultural products that are to
be available to us after a few months. He
seems to feel that the people can continue
to suffer with complacency the hardship
of hunger with which are faced today. I
must admit that it is not possible for the
Opposition to be as complacent in the
matter as the Food Minister wishes it to
be. It is our duty to agitate against the
indifference and complacency of the
Government and to bring home to the
Government people's hardships through
our own. sufferings in a peaceful
manner.

Food Situation

Madam, the Food Minister, who is also
the Minister of Agriculture, and who
admits that the food situation cannot be
solved without increased production, fails
to be very explicit about the steps which
his Government proposes to undertake to
speed up agricultural production. He fails
to deal with great many problems which
are standing in the way of our agricultural
development. He talks of scientific means
of production for increased production.
He does not tell us what those scientific
means are which he proposes to introduce
in agriculture and what structural changes
the introduction of scientific means
would require. He no doubt talks of
remunerative, incentive prices and
regards them as necessary for increased
production. Almost all in the Opposition
stand for providing remunerative,
incentive prices to agriculturists. All that
we, in the Opposition have to say it that
since 1946 the Congress Party is in power
in the States as well as in the Centre, but
it has, so far, completely ignored the
question of providing remunerative,
incentive prices to agriculturists.
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We know that during the First Five Year
Plan period prices of foodgrains went down
by more than 30 per cent, prices of raw
materials went down by 18 per cent.while
the prices of industrial goods increased by 7
per cent. It is now recognised by the
Planning Commission that when, the prices
of agricultural goods were going down so
rapidly it was the duty of the Government
to sustain agricultural prices and that
agriculturists suffered much because of the
fall and variations in prices of agricultural
products. But in the Second Five Year Plan
no suggestion was made to sustain
agricultural prices. On the other hand,
many important members of the
Government thought that during the Second
Five Year Plan agricultural prices would
and should further go down by 28 per cent.
Though this idea was resented by Shri Ajit
Prasad Jain, the then Food Minister, it con-
linued to be mooted by a responsible
Congress leader occupying a much higher
position than Shri A. P. Jain. 1 wish further
to point out that while the provision of
remunerative, incentive  prices  to
agriculturists is necessary to induce
agriculturists to produce more, the problem
of increased production cannot be solved
merc"v through the provision of remunera-
tive, incentive prices. I would, therefore,
like the Food Minister to deal with other
questions. In .January 1964 at it
Bhubaneswar session the Congress Party
stood for the introduction cf crop insurance.
This forms part of its resolution on
democracy and .socialism, but there is no
talk of introducing crop insurance in the
speech of the Food Minister. The Food
Minister fails to indicate to us what priority
is to be assigned to agricultural
development in the future plans of
economic development.

We are living in a relative world and we
would like to know what re'ative
importance is attached to agricultural
production by the Government.  In the
Second Five Year
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Plan, agriculture was not regarded as one of
the principal objectives of our planned
economy. The late Prime Minister, Pandit
Nehru, hoped that agricultural production
could be increased by 40 per cent, mainly
through exhortations to the peasants and
that agricultural prices could be reduced
because of this production by 28 per cent.
Shri Ajit Prasad Jain, the then Food
Minister, protested against these ideas but
no heed was paid to his protest. In the
Third Five Year Plan self-sufficiency in
food was regarded as essential for the eco-
nomic development and prosperity of our
country. And agricultural development was
also regarded as one of the principal
objectives of the Third Five Year Plan. But
during the Third Plan period—or should I
say during these three years of the Third
Plan—no special efforts have been made. I
have before me a copy of the Third Plan
Mid-term Appraisal. I do not find in this
Report anything to prove that the
Agriculture Ministry or the Community
Development Ministry paid any worth-
while heed to many suggestions advocated
in the Third Five Yoar Plan Report. While
it was said that agricultural development
was one of the principal objectives of the
Plan, officials continued to behave the way
they were behaving during the Second Plan
period. I wish to point out that no attention
wa, paid to the implementation of land
reforms, to the reclamation of new lands, to
the increased production of fertilisers, to
the question oaf co-ordination between the
several  aeer.cies  concerned  with
agricultural production.

In the Mid-term Appraisal it is re-
cognised that the settlement of agricultural
workers on the new lands continue to have
a very slow progress. The words 'very
slow' are the words of the Planning
Commission The present Food Minister
also does not seem to be bothered about
this though it is pointed out in certain re-
ports that 50 per cent of the increase in
agricultural production during the
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[Prof. M. B. Lai.] Plan period was due
to the reclama- I tion of new lands.
This Mid-term Appraisal also records a
considerable shortfall in the production
of fertilisers. Again and again it is pointed
out to us that the use of  chemical 1
fertilisers 1is necessary to increase |
production and yet, no  attention is ! paid
to see that fertilisers are pro- ! duced in
proper quantities.

Then, there is hardly  any worthwhile
co-ordination between the vari- j ous
agencies concerned with agricul- j tural
production.  As a result of the Kamaraj
Plan, the Community Deve- ; lopment
Ministry at the Centre is j brought within
the overall control of j the Food and
Agriculture Ministry. But in many
States, the ~Community ' Development
Ministry and the Agri- j culture
Ministry  are assigned to j different
Ministers.  In my own State i of Uttar
Pradesh, the  Ministers in charge of
Agriculture and in charge of Community
Development belong to two warring
sections of the Congress J Party, one of
which is known as the j Ministerialist
section and the other is ! known as the
dissident section.

About the land reforms, perhaps the less
said the better. For about ten years, from
April, 1946 to April 1990, the idea of the
redistribution of ! land was pooh-poohed
by responsible Ministers of the Congress
Governments. Only in the Second Five
Year Plan the principle of ceiling on the
existing holdings was accepted. But the
ceiling laws were passed very leisurely.
They are very defective. And whatever
laws were passed, they were not
implemented properly. As is acknowledge
by the Planning Com- j mission in the
Third Plan Mid-term ' Appraisal, "the
delay in enacting a comprehensive
legislation creates a great deal of
uncertainty which is inimical to efforts to
increase agricultural production."

Madam, whenever we are faced
with an economic crisis, some reso-
Iution is passed by the ruling party or by
the Economic Development j Council
to the effect that land I
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reforms be implemented as soon as
possible. But they are not implemented. I
do not think that even now in spite of these
resolutions any special efforts are being
made in my own State or in any other
States for implementing those reforms.

Madam, tillers are still not the masters
of the land which they till. They are, as a
matter of fact, being ejected on some
pretext, or other, either on the pretext of
the right of resumption for personal
cultivation or on the pretext of the so-
called voluntary surrenders which are in
most cases of a mala fide character.

The Planning Commission invited the
attention of the State Governments.

oY AW GfE  (SAT 9L
TIHAT WEA, § UF A AT AZA!
z | A fggram &1 99 A A&l
AfFq TR #T A A@ar g, |
aq fewia g wr feam adf & zar
frd wm orfefews fevwaa war
#%q &, ¥ oA fF s9Y 93w 9
fgara o7 g Slaar & IEFT A2
qifa® & | 71 2T AW 3afegr w1
¥ 4 yoATz-cqEq & | g ¢ fAdEw
FEAT ARATE |
PrOF. M. B. LAL: I wish to point out to

my friend certain extracts from the Third
Plan Mid-term Appraisal It says:

"The right to resume land for personal
cultivation for which a provision still
obtains in several States, has tended to
create uncertainty and to diminish the
protection afforded to tenants . . With
regard to surrenders, as stated in the
Plan, most voluntary surrenders of
tenancies are open to doubt as bona fide
transactions and this has been confirmed
by such enquiries and investigations as
has been undertaken."

It is further stated:
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"On the whole both administrative and
legislative action taken so far have fallen
short of the recommendations in the Plan in
several States."

K this is regarded as exception, I have
nothing to say. I admit that my knowledge of
the state of affairs is not as wide as that of the
Planning Commission, and 1 am relying
mostly on the reports of the Planning Com-
mission in this particular matter.

Now, Madam, the price policy
which is advocated by the Food Minister today
is also rather inadequate. No attempt is made to
assure equitable correlation between the
agricultural prices and the industrial prices.
Unless the prices of industrial goods are
brought down through the elimination of
high profiteering, it will not be  possible for
us to ensure to agriculturists remunerative
prices for their own agricultural products.
Nor has the Finance Minister tried to deal with
the impact of monetary and fiscal policies on
prices. Madam, perhaps, agreeing with my
great friend, Shri Gurupada  Swamy, that
rising prices are a symbol of prosperity, the
Planning Commission for quite a long time
remained absolutely complacent to the effect
of inflation on  prices. If we carefully study
the Second Five Year Plan, we will find that in
a way the rise in prices which was likely to
occur due to deficit financing and inflation was
welcomed in that report. But in the first  two
years of the Second Plan the Government
resorted to deficit financing to the order of
Rs. 700 crores. This considerably raised
prices. This alarmed the Planning
Commission.  After that the Planning
Commission in its reports laid certain
stress on curbs on deficit financing,
and some attention, no doubt, was paid to
this question, but not always. If in two
years of the Second Plan the Government
resorted to deficit  financing of Rs. 700
crores, in the three years of the Third Plan, also
there was the deficit financing of near about
Rs. 700 crores. In

1964 ]
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the Third Plan Report itselt deficit financing of
Rs. 550 crores during the entire plan period
was advocated. It was hoped also that, because
our production would increase by 5 per cent,
per year, this increased deficit financing would
not entail any increase in prices. But actually
while the rate of growth in production went
down, the ratio of deficit financing increased,
with the result that while production increased
by 8 per cent, or so in these years, deficit
financing increased by 31 per cent. All
economic experts are of the opinion that the
inordinate increase in prices is due to conside-
rable deficit financing. I feel the Food Minister
should have dealt with that question. Either he
should have told us that those economists who
hold that opinion are wrong or he should have
informed us what steps the Government
propose to tak, to deal with the problem.

Banks have been more Liberal in. advancing
credit in the third year of the Five Year Plan
than they were during the first two years of the
Third Plan. Our fiscal policiest also have
contributed to the rise in| prices. Indirect taxes
continued increasing. This year, while
considerable concessions in taxation were
given to capitalists no worth-while attention
was paid to the question of reduction in
indirect taxation. Whenever new indirect taxes
were imposed, it was maintained that this was
a very small amount which would not hit the
consumer, and would be paid by the
businessman. But almost invariably the
businessman was able to charge more than
even what the amount of taxation could entitle
him to do.

Madam, as was pointed out by my friend,
Shri  Gurupada Swamy, prices have
considerable corelation with the purchasing
capactiy of the people. To this question also
the Food Minister paid no worth-while
attention.

The Food Minister, in one of his statements
to the press, is reported to have said that more
foodgrains are available this year than they
were-



1705 Motion regarding [ RAJYA SABHA ]

[Prof. M. B. Lai.] available last year and
yet today we ire faced with a much more
serious food situation than we were faced
with last year. Perhaps he hinted ftiat this
was due to hoarding. He maintained that
strong steps would be taken against
hoarders if within fifteen days the hoarded
foodgrains are not brought to the market. I
felt that if any such warning would have
been given to me and if I had been a
hoarder, not a grain would have been
found in my godown after fifteen days.

SHRIP. N. SAPRU: You are too honest.

PROF. M. B. LAL: It is not because I am
too honest. If I had received a warning, 1
would not have been caught.

SHRI A. B. VAJPAYEE: Clever enough.

PrROF. M. B. LAL: I will prove clever
enough to shift that hoarded foodgrain
somewhere else if I am given fifteen days
warning by a Minister. I do not know
whether the Government wishes to take
any step in that direction or whether the
Government has come to the conclusion
that, there is no hoarding or that no useful
purpose will be served by taking any step
against hoarders. I feel that the
Government will have to consider over
this food situation more carefully and
would have to reorient not only its price
policy but its policy of production, its
monetary policy, its fiscal policy as well as
the policy of distribution.

Equitable correlations, I maintain, must
be established between agricultural and
industrial prices. Monetary and fiscal
policies must be so revised that they have
no adverse impact on prices. Agricultural
development should be assigned the
highest priority. Agriculture should no
more be regarded as a base for capital
formation Industries  should be
required
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to pay special attention to the requirements
of the agriculturists, with regard to
fertilisers, agricultural implements and
other necessities. The tillers of the soil
should be granted security of tenure.
Comprehensive land reform should be
enacted and implemented. Evictions of
peasants on the plea of personal cultivation
and so-called voluntary surrenders should
be stopped. Crop-sharing system should be
abolished and rent should be settled on a
uniform  equitable  basis  granting
exemption from ' rent to uneconomic
holdings. The system of crop insurance
should be introduced. Sales tax on
foodgrains should be abolished and
indirect taxes on essential commodities
should be reduced. Special efforts should
also be made to ensure proper co-ordina-
tion between the different government i
agencies concerned with agricultural J
production. Special attention should also
be paid to provide adequate credit facilities
to agriculturists. Special attention must
also be paid to the question of water
management, to flood control and to the
provision of proper irrigation facilities.

In the end I would say that when an
attempt is made by the Government to
correlate wholesale prices, retail prices,
the Food Minister must remember what
be once told to

I pressmen that not more than 50 to 60 per
cent, of the prices paid by the

I consumers accrue to agriculturists.

He must see that the variations  in

agricultural prices do not exceed by

more than 6 per cent, and that the prices

of essential commodities must have

some definite correlation with the cost

of production. High profiteering in at

least essential commo-

j dities mustbe stopped as soon as

! possible.

—_—

As far as the suggestion regarding ,
State Food Corporation is concerned, I I
am not in a position to express my I
opinion because the Food Minister has ;
not cared to place before the House I the
entire scheme in detail. I stand for State
trading at wholesale level
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and 1 would welcme a step in tnat
direction. I reserve my comment till
I see the whole programme,

Tue DEPUTY CHAIRMAN: May 1
announce that the House will git till

530 as the list of speakers js very

long? Mr. Pande.
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g J%F & arEed § 7 faendy
i A A 39 AT At g
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[t e 91T
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SHri BHUPESH GUPTA: Madam
Deputy Chairman, it has been suggested
that  the question of food should be
approached from a broad national angle
and that what is called the  agitational
approach  should be given up. 1 do not
know what exactly the Government means
by the agitational approach but I should like
to make it very clear that we view this
problem from a broad national angle and
that we should like to co-operate with all,
including those who support the
Congress Party, in facing up to the critical
situation in which the country has been
unfortunately placed but in order to be able
to do so our people require not merely
homilies and sermons coming from the
Treasury Benches or from the ruling Party
but a clear reorientation of the food policy
of the Government. The foundation of a
national approach must be a correctly
orientated food  policy. If the policy
goes wrong, there cannot be any national
approach  and there will be indeed
conflict and  strife because those who do
not agree with that unnati'onal, unpatriotic
and anti-people approach will be left with
no other alternative but to gather their
forces together, build up unity in
order to oblige the Government  to make
the necessary changes. Therefore, 1 say
that we need not  waste much of our time
on these generalities in such matters.

| RAJYASABHA]
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AS iar as tne IUUU suuauuu i» »-"" cerned,
it is undoubtedly very serious and I think in
his letter to the Chief Ministers, the Prime
Minister wrote that the situation looked
like developing into a crisis. He
would not have perhaps written this thing
but for the precarious food situation
which became indeed a national challenge
but then the situation has been much the
creation of the hoarder-speculator, the
big money profiteer and above all of
the Government. I  We say that this
trinity is responsible for the creation of the
situation in which millions of the
people find themselves today. The
main aspects of the food situation are
naturally production,  distribution and
prices and they are integrated. 1 do
not wish to deal with all these aspects
here but 1 should like to concentrate on the
distribution aspect of it in the speech
mainly, because I would like to hit the
bull's eye, and the bull's eye, Madam
Deputy Chairman, is the j next crop.
Either we get the next crop or the hoarder
gets it and if the i hoarder gets it, then the
situation will be far more serious than it is
today. If we get it, then perhaps we will
be bringing it at least partly under I
control and improve the c'ourse of de-[
velopment.  Now, as you know, we
have had food crises and shortages
when he had relatively less production and
this Wonderful Government has created a
situation when the pro-' duction is
relatively higher. This is something
which calls  for seriousj attention of
the Parliament and  the country. 1 will
presently deal with it in order to underline
the  failures of the Government policies
and the factors that have created this
situation.  In the end I should also like to
make some suggestions in order to
tackle this problem.

As you know, last year—I would just
give the comparative figures— rice
production fell by 28 million tons, a
decline of eight per cent, compared to
the previous year. The output of wheat
and sugarcane also fell by 7-5 million
tons. That was the
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situation in  1962-63. In  1963-64,
there has been some significant im-

provement in the situation as far M rice is
concerned.  Even according to the official
statement, rice production in the last year
has gone up by about 4-6 million tons
representing an increase of fourteen per
cent, over the previous year. I have
given the figures of the previous year also.
Rice position is good and I think the posi-
tion with regard to wheat is not bad. Even
according to the official figures there has
been a marginal improvement in the
overall food production and as far as rice
production is concerned, the increase has
been of the order of fourteen per  cent.
Now, when we began this year, the Gov-
ernment had in its stock, the buffer stock
or whatever you call  it, ] e 8 million
tons on  January 1, 1964. During
last year, the calendar year 1963. food

imports also came to 4" 1 million tons
and this year, according to Government
figures, we are supposed to have 54

million tons available from imports. In
1962, the import was 373 million tons.

Such was the situation. Therefore
production has increased, import has
increased and you had more stocks in
your godowns, the Central stocks and
soon. Even if you take the  Govern-
ment's internal procurement, that also
perhaps registered an increase. In
1963-64, it wag, about 5-9 lakh tons

compared to 4-6 lakh tons in the previous
year.

One should have thought that having
regard to this thing the food situation in
the country would ease and improve,
there would be more availability 'of
foodgrains, there would be relaxation in
the market and so on but what really
happened is exactly the opposite. Despite
these increases in the physical element of
the food situation, we find that food prices
had risen to the all-time peak. I am giving
the wholesale price index of food articles
in India which rose on August 15—
Independence Day I am taking—of this
year to 165-1, an all-

1964 ]
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time peak. In this period, we find again
that the price of foodgrains particularly
had risen; this, of course, you know,
especially rice and wheat and I need not
go into all these figures which are there.
I am only pointing

out the salient features of the 5
P.M. situation. Now the shortage

became very widespread;
scarcities became very widespread; that
we all know. Why should it have
happened? There should be proper
explanation for it and that explanation you
do not get from the document which has
been supplied to us by the hon. Minister.

[THE VICE-CHAIRMAN (SHRI AKBAR

ALIKHAN) in the Chair.]

Here I must point out that Mr. Pra-fulla
Sen, Chief Minister of West Bengal
made a statement in  West Bengal in
which he said that prices of 90 per cent
of the daily necessities had gone up and
he also added that prices of some of the
articles had gone up by 100 per cent. If
you take th, Government figures you will
find that since 1955 the wholesale prices of
food articles have gone up by 50 per cent
and as you know the  retail prices
have risen much higher and indeed
they bear no relation to the wholesale
prices.  So this would indicate how
the situation has  been moving. I was
studying the speech ot Sardar Swaran
Singh who was Food Minister last year.
In his speech in December last year he
said that the crop was better and the
condition was good. But now in the
midst of the year we find that the crop is
better but the condition is worse.

That is the position now and noth
ing could be a greater condemnation
of the  Government's  policies

and of those responsible for it than this
obvious and undeniable fact. And. Mr. Vice-
Chairman, one interesting thing happened.
When the food crop was good you will find
in Decem-' ber-January last year the ruling
price of foodgrains was very low at
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[Shri Bhupesh Gupta.] 121 or so. From
March it started shooting up and it was also
stated that the market arrivals were becom-
ing less. And that point I wish to deal with
a little. As you know, our marketable
surplus is about 15 million tons, made up
of three million tons of wheat and 12
million tons of rice approximately. We find
that the arrivals in the market became very
slow and this has been admitted bv the
Government itself. But what did the
Government do at that time? The Ministry
of Food and Agriculture came out with an
astounding statement in June in which it
said that the slow market arrival of
foodgrains was a good sign because that
would ensure better supplies in the lean
m'onths, that is to say, between July and
October. When they noted that the market
arrivals were so slow and abnormal they
should have immediately inferred that
these foodgrains were getting into some
stocks, that is to say, that boarding was
taking | place on a large scale. That was the
1 time for action but they did not only not
take any action but on the contrary they
tried to justify the slow market arrivals and
promised the nation that we will get more
food when we shall have the lean months,
that is to say, between July and October
and they asked us not to worry. 1 should
like to know if this is not a definite en-
couragement to the htoarder, and pro-
fiteers; what else it is, I should like to know
from the Government. And exactly in this
period last year before the crop cam, the
advances by the private banks mounted
despite the Reserve Bank regulation and I
have got with me papers prepared by the
Ministry of Finance which clearly show
that advances against foodgrains in the first
two quarters had gone up. Fortnightly the
advances against food stocks was Rs. 8
crores in the case of wheat and Rs. 10
crores in the case 'of rice. It. was like that
and slow increase was taking place even
compared to the previous year.

Therefore all indications were there
which the Government could have
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taken cognisance of and acted upon but
they allowed the things to continue. Now,
forward trading also continues; forward
trading in foodgrains continues
surreptitiously by utilising the cover of
such articles in which forward trading is
permitted. Even the Forward Trading
Commission in Delhi admitted that
underhand or illegal forward trading was
taicing place in regard to food articles
which was banned and that was taking
place under cover of certain of other per-
mitted articles. You see that is how we
reach this situation, when the hoarders
have a free run. Fr'om the time of the
harvest up to date it is the hoarder who has
a free run and the better of the national
situation as far as food is concerned and the
Government Dolicy was one 'of encourage-
ment to the hoarders. Please understand
this. That is why my charge against the
Government is that they abetted the
hoarders because of their policies. Instead
of doing anything they gave grace to the
hoarders and fold them, 'well, gentlemen
hoarders, become angels and declare your
stocks within fifteen days and we shall
immunize you from all legal action. How
much stocks did they get that way? Shri
Lai Bahadu, Shastri gave them a good
grace but how did the hoarders react to it?
They reacted naturally by making use of
the fifteen days for arranging their stocks
in such a manner that you cannot easily get
them. Some may have come out. But when
the huge marketable surplus has fallen into
their hands the question is why the Gov-
ernment did not launch a dehoarding drive
at once.

Foodgrains are not invisible com-
modities. They have to be kept in h'ige
quantities and the local authorities should
have known about it. Why was not a
dehoarding drive launched? Such a
dehoarding drive was the need of the hour
but the Government failed to do any such
thing and so we are in this situation of a
nationwide crisis in foodgrains. We are
told that our food imports re-
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present only two per cent of our production.
In fact our overall deficit will be between four
to six per cent of our needs. Then why is the
cisis so enduring and so widespread? ™"e must
take into account the dimension of this
hoarding and profiteering. When the Bengal
Famine Enquiry Commission went into the
Bengal famine of 1943 it pointed out bow a
terrible crisis could be created by the hoarder
and profiteer even when the shortage of stocks
was 'only of the order of six weeks' stocks.
With that they played havoc. Today you have
allowed these stocks to fall into their hands
and artificial scarcities . re created in order to
dictate the prices and fleece the consumer.
They h< ve earlier fleeced the producer by not
giving fair and reasonable price to the peasant
producer because you had n'ot declared in
advance befor the harvest came the reasonable
price to be paid to the peasant producer.

In the first round it was the peasant
producer who was fleeced because the
hoarder took advantage of his pre-eminence
in 'our economic life and denied him a fair
price. The producers were in distres; and they
naturally rushed into the markets with their
produce. in the first few weeks after harvest
th, hoarders cornered all the stocks and after
that they struck against the consumtr and
started charging high prices and secreting
stocks. That is how the situation has come to
this pa”s and we must understand it.

Now we have to go into this question a little
more in order to settle what steps we must
take. I do not wish to dilate upon this aspect
any mor, than what I have done. I have shown
how the Government lias failed. Now I shall
give you just, some figures. The total
procurement by the Central Government and
the State Governments during the last five
years between 1960-61 and today came to
about 2-8 million tons of rice and wheat
which is less by one million tons of what we
import 'on an
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average annually from the United States of
America. According to them our annual
import comes to about 35 million tons and in
all these five years We could procure from
internal sources only 2'8 million tons. The
figures are there given by them. Here I shall
give the figures for the last three crucial years
in order to understand this crisis. Whereas in
1958 we procured internally, the States and
the Central Government together, roughly
about nine lakh tons, in 1961 the Central
Government procured only 3 lakh tons, in
1962-63, 4-6 lakh tons, in 1963-64, 5-9 lakh
tons through procurement by the Central
Government. In the last three years the total
procurement by the Central Government was
of the order of 14-86 lakh tons 'only, com-
pared to the heavy imports. Now, you will
find that in these very years our imports have
gone up very high. I have got the figures. In
the Second Plan period our imports were Rs.
737 crores. In the Third Plan period, in the
three years, our food imports are about Rs.
480 ;crOres. Such is the position. Last year it
was Rs. 197 crores, the latest figure. As
against that, the procurement by Government
from the internal market is negligible. Yet, in
these thr<ae years the marketable surplus was
45 million tons . . .

SHRI C. D. PANDE. Fourteen lakh tons.

SHrRI BHUPESH GUPTA: Yes, 14 lakh
tons, less than two million tons— the
Government could get. That clearly explains
where tbe food is going. Whatever you
produce, the more you produce, the greater '
the crisis. The more y°u produce, the higher is
th, price. That is the situation into which we
have landed. What a Wonderful
Government . . .

SHRIC. D. PANDE: More money.

SHRI BHUPESH GUPTA: And of course
more money in most of the pockets of the
hoarders. I am talking about it—so that it will
notbe dis-
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[Shri Bhupesh Gupta.] puted—on the basis
of material supplied to us by the Government.
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Now, therefore, proper lessons should be
drawn. As you know, when Mr. Patil took over
from Mr. Ajit Prasad Jain, speaking in the
debate immediately after that, we said what
was needed was a critical review of the food
policy and orientation and ther, w, stressed the
need for State trading in foodgrains. Our
suggestions were brushed aside. Even when
the Prime Minister said that State trading had
come to stay—that is what he said from those
Benches—Mr. S. K. Patil went to Bombay and
made a statement in which he said State
trading was dead and buried. That was
published in the "Free Press Journal" and other
papers. It was indeed dead and buried. And Mr
S. K. Patil said: "I shall give you buffer stocks
and with buffer stocks drawn from the United
States of America we shall jolve the problem,
at least meet the situation." But it seems he left
very little of buffer stock even. Plenty of bluffs
he left in the Ministry. People cannot be fed on
bluffs. It is possible to feed the people for a
while from American buffer stocks, but even
bluffs coming from Mr. S. K. Patil will never
feed the people and we are left with a little bit
of buffer stock and a bagful of bluffs. That is
what bas happened. Now, we want a change in
the situation. How can you change it?

I would invite the attention of hon. Members
to my amendment No. 29 in which we have
made, from my Party's point of view, a series
of suggestions. I do not go into that. We have
carefully discussed this matter and have made
the suggestions for hon. Members to consider.
Here, I should like to say the first thing is State
trading In foodgrains. We do not know how
much they are going to buy up till now. That is
very important. We must know exactly how
much they are going to buy. What percentage
of the marketable surplus will fall in Govern-
ment's bands and will be procured by the
Government naturally is very Cru-
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cial. As far as the machinery is concerned, we
should lik, to have the machinery spread
immediately. Now, it may be said that the
Government do not have so many people.
Well, the trading agents employed by the
wholesalers can be utilised as temporary
Government employees on payment by the
Government, to buy on behalf of the
Government. The system of licensing the
wholesaler should be given up lock, stock and
barrel. That is absolutely impermissible. Buy-
ing must be done by the Government. This is
one side of it. Much will depend on how you
run State trading. State trading should not be a
slogan. The nation should be mobilised on the
basis of a State Trading Corporation for
foodgrains and all people will be forthcoming.
I can tell you that. There will not be any such
thing as an agitational approach, as you call it
all the same derisively. There will be all round
co-operation, if a correct policy of State
trading is adopted and put into practice here
and now. Therefore, we have demanded that
within fifteen days not only the Corporation
should be formed but also it should announce
its policy and mode of operation.

Food Situation

Then, about other things, I wish to remind
the House about the distribution mechanism.
That is also in the hands of the traders now,
retailers and so on. In December we had only
60,000 fair price shops. Now, we have got
about 80,000 fair price shops, out of which
three States, namely, Maharashtra, Bengal and
U. P., account for more than 36,000. That is to
say, the other States do not have even this and
these States do not have the adequate number.
Therefore, what we need today is a much
larger number of fair price shops in the
country, where the foodgrains procured by the
Government from internal and external sour-
ces could be readily and easily distributed to
the consumer, eliminating all  other
middlemen. That should be done. Here T
should like to point out to the Government
that if we do such a thing, if the crop is good,
probably the situation will improve.
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I am not going into the price policy here.
Price, of course, is important as far as the
peasant-producer is  concerned, not our big
so-called farmers. Now, the Maharajas call
themselves as farmers. I do not mean that. To
the tiller of the soil th, price should be settled
in advance, right now and it is not enough to
fix only the  maximum price. ~ What is
necessary is to fix the price for the producer in
advance, before the harvesting season.
That is very important. Once the Government
does this, we bring not only the grains in our
control but also the price movement in our
control. Price movements do not take place in
an abstract way or outside the control of
human agencies or other economic factors. We
can ask the Reserve Bank and others to stop
all kinds of bank advances c?.ean advances in
particular, against food-grains. Clean
advances which are given for speculation
also should be stopped.

Motion regarding

Now, I think these are very reasonable
suggestions which can be  easily worked
out by the Government and for that you do
not need a revolution or any such thing at
all. Here and now we can together work
it out and go into action on the basis of that
in order to  tackle the situation. Now,
Mr. Vice-Chairman, this is one aspect of the
situation. Our distribution machinery must
be brought within  our control and the crux
of the problem at this stage immediately is
to get ready here and now to operate in the
market and then secure or procure whatever
you call it, the maximum quantity possible
of the marketable surplus, eliminating the
wholesale agents altogether, utilising their
'dalals' or whatever you call them, the
trading agents as your agents, because you
will not have immediately many people
and that should not be made an excuse
for not operating on a large scale in order to
make State trading , success. As far as the
price question is concerned, it is not for the
Food Minister alone to settle it. Price is an
issue which has to be discussed in the
context of the economy as a whole.
Monetary and fiscal policies are
responsible. In fact,
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the price rise has become a built-in feature of
capitalist planning. Today, unless basic
changes are made in the system, in the
principles and methods of planning, price rise
will be there. But we can perhaps on the food
front restrict it a little, restrict its spreading.
That is what he can do. But I would ask the
Government to consider this matter.

In this connection, I cannot but call the
attention of the Government to the
recommendation of the Foodgrains Enquiry
Committee where they have suggested a price
stabilisation organisation, and that was not
even accepted by the Government. Now, lam
not suggesting any particular name but the
Food Ministry should be interested in at least
its own sphere of activity to control the price
to the maximum possible extent and as effec-
tively as possible. That is not outside its reach,
at least partially.

Now, price is naturally a very very
important factor. I need not go into that. Now,
with regard to foodgrains imports, since
independence—we have calculated—we have
imported over 50 million tons of foodgrains,
over five crore tons of foodgrains. The value
should be of the order of Rs. 2,000 crores
according t, official figures. Speaking on the
All India Radio in June, 1948, the Prime
Minister assured the nation that India would
achieve self-sufficiency in foodgrains by the
end of 1952. We are nowhere near it. We
live on P. L. 480.

SHRI C. D. PANDE: Do you suggest that
we should not import anything from outside?

SHrI BHUPESH GUPTA: No, what I am
saying is we must set , timelimit.

SHRINIREN GHOSH: Not on those
terms.

SHr1 C. D. PANDE: What about Russia?
Russia had purchased wheat from the USA.
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SHRI BHUPESH GUPTA: I am not saying

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : Your friend is on his legs.

SHRI BHUPESH GUPTA: It is not that we
should not import. All that I say is that self-
sufficiency should be set as the national
objective.

SHRIC. D. PANDE: Yes.

SHrli BHUPESH GUPTA: That is what I
say, and we must go all-out to achieve it with
all our vigour, with all our strength and might.
Then, I can tell you, we will never fail. That is
what I say. Why should it not be possible to
be attained? We have got 47 million acres of
cultivable waste land which can be utilised,
brought under the plough. I have calculated, if
we increase the production yield by one
maund per acre, we can solve the problem as
far as the PL480 is concerned. Why should it
not be possible? Our yield per acre is one of
the lowest in the world, 75 per cent of the
international average, whereas UAR has got
three times more. We have not achieved the
target of th, Third Five Year Plan either in
respect of rice or in respect of wheat.

Therefore, apart from the question of land
reforms which is very essential, what we need
here is better fertilisers. And we do not even
have one million tons of fertilisers,
nitrogenous fertilisers, but have much less.
Irrigation facilities are not fully utilised. We
should make it available to the peasants and so
on. We can start State farms also at some
places, and then we can tackle this problem,
overcome it. It is not impossible of
achievement. I do not like a static approach to
be made with regard to self-sufficiency in the
matter of foodgrains, because PL480 is
becoming a dead weight on our economy; it
has become a thorough disincentive to
agricultural improve-
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ment and production. And the Government
think that somehow or other they can go to
the Americans and get these things and solve
the problem. And here you see how the
Americans make a propaganda of it. In this
pamphlet they have pointed out how they are
giving foodgrains which represents the output
of an area half the size of the cultivable land
in Kerala, and this is what is being done.
Now, it is very important. You may not feel
ashamed, Mr. Pande. I do feel ashamed. We
have got peasants, we have got plans. So
many.

SHRI C. D. PANDE: With the best efforts
even the USSR in 40 years has not been
successful. There are so many things.

AN HoN. MEMBER: Russia, America

SHRI BHUPESH GUPTA: Please do
not disturb me.

It is the accepted policy of the Government

that we attain self-sufficiency in food
production. I want this policy to  be
implemented.

AN HoN. MEMBER: Will you please
explain? What is the economy of Russia?

SHrRI BHUPESH GUPTA: It is possible of
achievement. I tell you how it is possible of
achievement. If you reduce the cultivable
waste land from 47 millions to the target set
under the Third Five Year Pan to 40 millions,
you get seven millions there.

SHRI C. D. PANDE: Even if the whole of
Siberia is brought under cultivation, they
could not do it.

SHrRI BHUPESH GUPTA: Therefore, it is
not that we cannot do anything about it.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN): Mr. Bhupesh Gupta, you have got
five minutes only. So, you do not get
disturbed by these interruptions.
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SHRI BHUPESH GUPTA: What time have
I taken?

THE VICE-CHAIRMAN (SHRI AKBAE ALI
KHAN): You have taken 35 minutes.

SHri BHUPESH GUPTA: Then another
speaker will speak. 1 do not wish to say more
in view of the unnecessary interruptions. But
I think we can achieve self-sufficiency in
food production. And I was well up with that
point when he spoiled it by interruption.

Now, Mr. Vice-Chairman, I would impress
upon the House that I have avoided
discussing the other aspects of the food
problem; not that they are not important, they
are very important. We have in mind the
upper-most thing. Therefore, our party—and I
hope the other parties also—will apply their
minds to it. I think that once we launch a
correct policy with regard

GMGIPND—RS—670RS—24-12-1964—554

1964 1

Food Situation 1732

to State trading in foodgrains and set up a
proper machinery and go into the market in
order to buy to the maximum possible extent,
well, the situation can be brought, partly, and
perhaps largely, under control.

These are my suggestions and, as far as the
other suggestions are concerned, they are in
all the amendments that I have tabled. And
this should be considered by the hon. Minister
as our considered view, especially suggestion
under amendment No. 29 of the party which I
represent here.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : The House stands adjourned till
11.00 A.M. tomorrow.

The House then adjourned at

minutes past five
of the clock till eleven of the clock
on Thursday, the 17th September,
1964.



